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THE REPRESENTATION OF THE PEOPLE
(AMENDMENT) BILL, 1967

SECRETARY: Sir, I have to report to the
House the following message received from
the Lok Sabha, signed by the Secretary of the
Lok Sabha:

"In accordance with the provisions of
Rule 96 of the Rules of Procedure and
Conduct of Business in Lok Sabha, I am
directed to enclose herewith the
Representation of the People (Amendment)
Bill, 1967, as passed by Lok Sabha at its
sitting held on the 5th April, 1967."

I lay the Bill on the Table.

MOTION RE FOOD SITUATION—
contd.

SHRI V. V. RAMASWAMY (Madras): Mr.
Vice-Chairman, the Chief Ministers of all the
States are going to meet at Delhi in two days.
This meeting has been convened by the
Government of India to discuss various
problem particularly Centre-State relations
and the food problem. So the Food Minister
has brought this motion to discuss the food
situation. This is with a view to obtaining the
sconsidered opinion of the House so as to help
the Government to formulate their proposals
for discussion with the Chief Ministers and
their Food Ministers. An amendment has been
moved by this side of the House which has
suggested various helpful points and -which
deserve serious consideration and acceptance
by the Government. All this shows that the
gravity of the food problem is borne in mind
by all. But during the various speeches made
by the Members on either side, it was painful
to see that party poll-tics was introduced. I
hope a sense of realism will be continued.
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The main factors to be taken into account
are, (1) the shortage in production, and (2) the
soaring prices from the consumers' point of
view. Both are related to each other. If there
is supply equal to demand, the price will not
rise but will gradually decline as fresh supply
Is pumped in.

So in order to keep up the supply, there
must be production and more production. If
there is shortage, we cannot allow our people
to starve and so we have to import from
helpful sources. It should be remembered also
that during the pre-independence era, our
country was importing rice from Burma,
Thailand and even Karachi (Sind). Those
sources are now closed but we have failed to
raise the production of foodgrains in spite of
huge plans and projects. The question is, why
have we failed? The blame, rather the excuse
is placed upon the failure of rains and continu-
ed droughts—that is on nature. But has the
man done his best? The farmer, the producer,
in spite of various handicaps, has been
struggling to till and produce as much as
possible. So he cannot be blamed. With
whatever irrigation facility that was available,
with his drying well, the farmer has been
clinging on to his traditional and respected
service. But what are the factors that stand in
the way of increased production? During the
closing period of the last World War, statutory
rationing was in force throughout the then
composite Madras State. The demand was met
by Imports from Burma and other places to
meet the shortfalls in the State production.
The Government took the responsibility of
feeding the people with rice, both urban and
rural. The people in the rural parts who used
to take millets, began to change over to rice
and neglect the growing of their foodgrains.
"When the Government is there to give us rice
why should the farmer be worried about
paddy which did not fetch a favourable price
and hence switched r>ver to grow cash crops,
such as chillies and groundnuts which fetch-
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[Shri V. V. Ramaswamy.] ed high generating electricity and  irrigation
prices.  So the deficit  not only in the facilities. These factors should be borne

produce of rice but also in millets began
to increase.

Again in 'our independence days we
see emphasis has been rather more upon
industrial developments. A considerable
number of textile mills and sugar miAs,
both in the private and in the co-
operative sec:or have sprung up. Cotton
is in great demand and the agriculturists
are prone to devote upon growing cotton.
The starting of sugar mills has made the
growing of canes very attractive. The
procurement price of paddy is not
commensurate with all the costs incurred
by the agriculturist and also he is worried
very much With the procurement levy,
etc. So the traditional paddy fields have
been turned in cane fields and banana
gardens. Thus the paddy acreage is
slowly decreased and hence the fall in
rice production.

Another factor is, various industrial
housing colonies have sprung up—
where?—in the paddy fields. The farmer
who feels that he is not allowed to hold
on, to feed himself and his every-growing
family, demanding various modern
amenities, considers it prudent to sell
away his paddy fields at very attractive
sums and invest the same in buildings in
the urban areas, which give good
dividends and also provide avenues for
modern life. Thus the rice-producing
acreage is also gradually decreased. To
make up for this new lands are to be
reclaimed and made arable with irrigation
facilities. It is true that rains have failed.
If rains fail, the plough will not work. Yet
have we used what meagre rain we get, to
the fullest advantage possible? The great
perennial rivers of Andhra are not used
fully. It seems that only less than 10 per
cent, of the water is used and the rest falls
into the sea. If some water is given to
Madras, the thirst of Madras city can be
quenched and further utilised for
irrigational purposes. The rivers of Kerala
can be harnessed to the combined advant-
age of both Kerala and Madras for

in mind when proposals for agricultural
development are considered.

Given the irrigation facility th, farmer
is anxious and ready to strain every nerve
to increase the production and thus feed
the people. He must get all other hslp, in
time, and when asked for, without
difficulties. Farm manure and green
manure have been neglected and
forgotten. Chemical fertilises are in
increased demand. If we fail to help him
in this way, he will turn to other avenues.
However the most important factor is the
price. The procurement price must be so
fixed as it may help the paddy grower to
stick on to the production of food-grains,
without turning to cash crops.

With regard to the Zonal system, Sir, I
like to say that the working of the
Southern rice zone was, to  all practical
purposes, good in itself. The present
Single State Zone has brought about very
many complications.  Of the four States
in the Southern zone, Kerala is
chronically deficit, while Madras and
Mysore are bordering on the verge of
self-sufficiency. =~ Now this  precarious
self-sufficiency is affected more often
than not by the vagaries of nature.
Andhra Pradesh is by far the biggest
surplus State and is in a position to spare
6 to 8 lakh tonnes of rice. Free flow of
rice from Andhra to Kerala will, in  the
first instance, eliminate completely the
tendency to smuggle rice from
Madras and Mysore to Kerala, thus 1
arresting the upward tendency of the [
market in these States except, natu- rally
Andhra. Of course in the ini- { tial
stages the price in Andhra may ; rise,
but within a fortnight everything j  will
settle down to normality.

To overcome the present difficult food
position in our State, the only best
solution would be to revive the Southern
rice zone without any restriction on
movement and price. Sir, I now turn to
pulses, to gram  and
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gram da!. Bengal gram is consumed in our
State very much more than in any other State.
But Madras State is not at all producing
Bengal gram and hence its entire requirements
have to be met by imports from surplus states,
such as Haryana, Punjab, Rajasthan; etc., the
major source of supply being Haryana, Punjab
and Rajasthan. But for the last two years the
surplus State Governments have banned the
free movement of gram and its products,
resorting to procurement themselves. The
gram and gram dal thus procured were sold
through co-operatives to deficit State Govern-
ments. The surplus States procured the gram at
Rs. 50 and Rs. 55 per quintal, which were sold
to deficit States at Rs. 65 thus making a profit
of not less than Rs. 10 per quintal. There was
also 'inordinate delay in the process of
procurement by the surplus States, and after
that procurement, the gram was sold to the
deficit States, in which process also there was
further delay. Then came the problem of
transportation. Now all these processes
involved a delay of not less than five to six
months. By this time the sufferings of the con-
sumers in the deficit areas became very acute.
Unavailability of gram and gram dal became
widespread, and in remote areas it came to be
an article which could not be had at all. Again,
gram and gram dal are consumed in our State
more than any other pulses, and hence non-
availability and, as a result thereof, the high
price of gram and gram dal affected the prices
of other pulses like red gram, black gram and
green gram. Madras State is not self-sufficient
in all these pulses and the deficiency is round
about 75 to 80 per cent in these pulses. Hence
the prices in our State of red gram, black gram
and green gram are dependent on the prices
ruling in the surplus areas. Already our State is
groaning under the high price of red gram,
black gram and green gram as a result of
failure of crops, which is aggravated by
unavailability of gram and gram dal, which
are to be  imported from northern
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States, and the imports of which will help to
stabilise the prices of other grams in our
State. In these circumstances, lifting of the
ban on the movement of gram and gram dal
from the surplus States, and resort to free
movement will have a great salutary effect
and may go a long way to bring down the
prices of other pulses. April and May is the
new crop season for Bengal gram in Punjab,
Haryana and Rajasthan areas where the crop
is good, and it is the time for lifting all sorts
of restrictions over price and movement of
the commodities. It is said that at the
maximum all-India level a total of nearly five
million tonnes of foodgrains has been
procured and that there is the import of 2 to 3
million tonnes. This will hav, to be done; the
present level will have to be maintained. It
should be the responsibility of the Centre to
supply to the deficit States and Union
territories. The imported grains should be
stocked in the deficit States only. With new
irrigational facilities, and enough supply of
fertilizers to be supplied on guaranteed
agreement so that the farmer will give at least
50 per "cent of his increased produce, we can
gradually increase the production and
correspondingly decrease our dependence on
foreign States for food in the course of the
next four or five years. In the end may I quote
three couplets from our saint Thiruvalluvar
for the benefit of the House though it is in
Tamil?

Virineer
Ninru

"Vinninru  Poippin
Viyanu'akathu
Oodarrum Pasi.

Ool

Erin. Oozha ar Oozhavar Pooya-lennum
Vari Valankkonrik-ka.

Oozhuvar Oolakattarku Ani Antarrathu
Ezhuvarai Ellam Poroottu"

This is to emphasise the importance of
agriculture and the importance of the farmer.

Thank you, Sir.
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HRA JUET  FAEAOT RER
(3 T7): 3OREAA D ITHA AT WERT,
W it 8w qaeq; 780 fame & g
T FF Fered g1 7 v #y afvieqfy
farsa® & @1 & S5 B TemrAr
I wEAEA A g Wi & )

GAF # g7 19T /1w g
2 1 g afdeala & s ww genes
afq 71 &7 197 8 T OF 7 47 FAT
FTga¥ 57 97 717 Fiar & 1 57 Fawa
affia’ & 79 @9 § UG F F@T qW
wifis Tia FETE R

qHT HA9 HAA FEA G
ofisre T F1 AT 7 @7 & | FER@
qqiHs HT WSy omadr  wlE s
qTIA H HIHAT FLILE | TA FEEAT F
I TARF qeqmi W sl
F1 W1 AFIIA W AFAGTET Faq
Fret AR F AATH AL T EIE
i qet 7 =il F gqrAl w7 i
TN HANE AT1E

AT FAT HAW FAT T AwAT
sAramg oz ZIar & fg e & w9
A WiT A4 K ATAT A F, W@l
2fwfae g @ w7 oF famr wr g
¥ | T X[ ATAEFAT AZT & | WA
AT 90 # 95 fufaaq za 2, fae
e % 70 7 72 fafasa 27 samEa
grar & 1 34 ¥ wEwrdr ger @ f
£qrT Infe 787 2, [ ¥ oW
g 29T FfeT &

=1t # ox g7 fawar e 92 wwr
F fax wrea & faer 7@ 41 1 ar we
FET AXT AT ! INET F4 FI0 Z1 TET
& wiw wr wew g fr Faaf-faa yar
FrooAra Ffaq ag wr 27 3w
qTI q HA HTAT FLAT T840 & |
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Lizfegn aam & frafm 71 5947 781,
AT = #41 TE Gar v g 7

gaaamala o, § oF g wmEar
et & for e e r i 2
FAFT A F7F §, TG TIHT ARG
Z vdr g o fatora S ¥y were-
qaar faaft &, a1 w1 ¥ 57 G gEr
2 | waEd vgar Az g g fF oawt o«
gfafeasr g fao @yvams 21 ordy
T2t faar ofr &t 78, Prar |41 w1
g0 | 7g ¥t a4y wfzard 3, frash egw
T 57 | F3T 9 T 2, A A
A wiET F AT R | I FOIAT
AT 2, 99 A9 AT AW & w7
agifes af¥T 0 wvy awa Far 3, feeg
oY gy w4 wlsAvedi w1 w4
¥ wgEEd g g

wed Fi AT FCOTE FEN AT R
Afafemar & 1« 90 w® ® i
FATE OIS A% TEY R AT S0
FT H{AT F1 # AT 8 | IAGT @@
AI T A T H FAARET E
AT F0, AT F AT IGAT W7
99 F A7 mgz § 9@ a7 # w7 T A
qiaw serifz &M 41 aEEr w7 g,
7 T4 GEA TET 40 T AT AT FH 47 1
W7 &1 A TLT H HA FAFA F 17
FET 97 @8 |

A AT NG AT H 9T B FT ATEIAT
wfaw g7 7 3o I wfas gET
21T B AT T A ST ISAET AW
ZATE | IAH HACHA TLEATE | T
gvwre g & fa wm w0 gfesmor
3 7 9% % 9o gamEw #w oA 7
az Wiza g9 2, foey g gaean g +74
T AGH WATAFAT & |

T AT o1 OF FI7 G | WA T
¥z § geqaq Ay wefom & sfew
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gAT 8, 7 ot TAN F FOw wW AN
1T 9T Aieges v ¥ o3I A
SFT FATHA E ) T AL wOAT
#1 zw wn fagar & e fafeada @
wwrgeom g fef g 2w
w7 Nifez & qar ¥ AT A w7 A
T ATATE | FHT FIAT AT WL FIL
EriT 2 | o ST F WA ZAT qH K
ST AT O & | FAyr A A
TR ARTAA 2, 7 3 %7 &, WA
sz a4y i &

F970 9 ATAS G A0S FE AT
wwAar &, 71 g7 % wew AT G h
| IAT’RT A1 TI0F w AN Frwrmar
FETR 1 g X F Sedar 77417 fFozw
qmaT wefan #§ de-af aaz fan
T |

EAVE AETTFATATA 2 fF mw o
ZTT MR HqUE AT AT AN E ) q
F1 ARZ FTH WA 1T 74 FT 57 74T
2, 399 731 qafea T2 g & ST
§9 q7Z AW F7A AM0 A0 Aw7 foar

i wfed |

FTRATEAE FT, T+ F1 a0 7247 2
a1 FA AT & | WA KRS F 0 AW
T T RIAVAFAT £, 97 994 ¥ 72 WiAT
2 | gafaa A 50 7 & sqETAm 7,
IAHI AGT AYAT FI A7+ FAT AT |

FfaFre @z A7 F77 #, =g aww
a1 ar 2 fF |t F g wiw T
ov fame fear s ) wmr & feew
qzadr & adr & Fw qEy #, e
FAT FAT B2 T B A 7, foras gawr
AFAT AT W 0 R EAT 8
IR WIS W owAAAT 9 A
@Y ore 2T =ifz | Zw arEwr g
1 forsiardl & fir Frendi w1 7wz 3 0
fFa wOdl qAFTET 97 O F A
ez F1 wigsy fqarsr & g st o
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FEanaT o1 a7 AR\ T F7T AW HET
g fe | ooz a7 iows & | IAR
afr F1 quareAr, e sfay FoET
A7 @AY 7 Famirer 777 T8 8 1

i affrafa o faar &1
fawa g | 5 a% g% AW A @ @A
FT 997 Z TEN F40, 79 TF (FaTH HEAT
TFA 0 F T | I ATEAT FT
T e 2Ar afzd

. Wy TRATERs S adr gare
¥ forr 9w gy @y & Tremved
TIT AT [ T ZIAT & HIT T@T T%F
T ad faar s 97 el & st
AT fzar sngaT agr O @+ F g A
TR T TFAT |

arst ffara st &1 e fean
RgAT F¢ @ §, INTT @ R &
foet gt aaemn 4z § fa

@ awT 9% q@r famar o
drza 17 & a9q F a1% faed 8

Far AT & o AT F A Y
fafgai ot 4 grdr & s saa a1
qre 5 T W ATGA F FEET BT S

w7 1 afeaa e faaar gt o

wigh g EMA § a8l T T T
qle F& 0 o Qrtmrg'ﬁr%' Wiﬁﬁ'
# qreft Foret ¥ v SO g E, TN
FHA HT ATATA AT g 1 ATTET
qgat F1 SO0 F1 TWH GIE HAT
sifedr |

ez F WA gearEa age & e
a€y w7 G TR I drwAT w1 oF
siysrar & ger Tifgd | wat @Ear
Firor wEAT A 99 wErE e
AT T qUE 52 AV AT AE g7
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[ st qerde srredfa T Agar)
T4 1 qAT T FIAT AT G &) AT
FH T @ 74 | mAAEE UHT
THE F T AW ZE g

ZaY, wuz fEa? o & g3wi ot
SUTET HF G741 § q2T KT TN 4 @
ff mAT ¥ g F FTEw 9¥E w0
aTHl ST 97 vEr § A1 wWE qHiAT
faz g | il § wow g Ay
@ agdt § fw faadt savdar
fere eficiter 771 2 Ia@ wfas e g rar
4% S FI A F | WA wEe =51
a¥fear & war f7 g%% &7 9v g
g wrfgd « F Y 9u e { wewa g
fFe Tarra &7 T ag waw 2w
AT 7T W SIET FATH F AT A
i T 2 argar aver g1 A g |
gafen qreT #7 99 wEET 2 |

IYFAEET S, TAT FT G AT
FT AT NG £ | ATK GUAT AT AL
qimrAtE i i & qret o 78 faaar
2 | cafed wiar woME 1 FT v
&1 o= Ay FrfEy | A1 O auE 6 o
@i 2 gawt F#r€ gaditar 78 | F waew
‘o fAaARA s wga # fr i e
M & g7 feaar @491 g awgd #
65 ATE F& UHF Wy 92w § TG |
ATe W UFT AT H AGAT 10,000

UEE WA AT | AT ONF TAAHA |

W agil, safad & 111 AEOET H
qrft ¥ SATET Wewr ST B ATAT & |
2 %7 faema 7Y @EdaawT weET
FT I WS &7 qg At agd @
F1 qET T AT WE TAT q0fgd | e
oo &1 ¥ SadT & wEwar 2 1

FYET Y OIAAT FI A G
i 1 T T g, T T s
dza qv emA @ fram mm o qoe
1 ot faarems ofefeafs 21 e
FT AT g WD | WET F oFAT F
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At wyadae o g afor # go 7
T WAy & ) g & gy we v )
ITARTAR T, 9 AT HT THEAT B
LA FO TAAT F AT TT HAT AT
Hfgg & ®T =% & 1 gwlL
T ¥ W AT O 99 9T 4,
wgt TEa 4, agt wror qaw ¥ foew
qTEET AT 9%T ¥\ A A
fr faaw & qroex qmwT gw @Al
#1 faard & @ 7w oYw 7 2w faew
g &1

ZwIdr Aifq wa & a1 g F qe
FATT qATAT F qaew oo a6 &)
aga #f Ao § e oo
o7 qaul & daveq § w Avda G@
2 oam dezm,  foag qm A
v g A% =g # qre § freg
s A& &, wweAr & @ faar
&, s afdfenfa w1 sore fter ff eraen
T T, AT BT AWK 99 @A A
T &1 79, wEEd 9T o g s
FT AT FT ST

7 g 2w qoAt w1 gar
AT T FT TERA AT GOAT T
T WAL B FH T & (A7 FF AR
i ¥ ogan fendie ar fefash
FETT @ AAAT ger Tfgd

oo waa § g s g
THTT FT FAErw avr § g’ w6
ofefafa &1 arwrefdm o fowe
oo & sow g v &few awi
M7 q&F 39 27w gF & s
Taary gat § o sl g wf
famaT 5% wogdl & qg ¥ oW FE
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frar i Frder & B ant @t s
¥ aferw #w W@ gt el w1

seeds, loan for implements for their
maintenance, for the payment towards
the daily wages of labourers.

Wt & wifgd w fomE &9 32 &
T T § IAFT 7 HA H g
wfgd | fom @ & 49 gvwew 7
w8 g wew ¥ glw w7 feami
F1 AT FT FT79 FEAT A0 |

qupef, W "W FT F W A A
TUAT BT, A AT WTGeR T 2T A1 |
SET A AAT BT Je4W 7 g1 AGH A
gt fggm s | aaf & qroew § gee
I W WY T AT F T AOGF AT
AT AT FIE W g & T
qIET FT HTHAT FAT GEAT & |

o FT JGT 57 T AL FAT
TOT A T £ U AL qreEm
ST ®1 o 2 5 g aEmn, e
g’ AT Amor FEY owifgh ) =
ofT ATAARTZT TTEAT 7 Ao #7 of
UH  HEEAET WEET §, gy
¥ UF AHT T AT @ F AT
od SenET AT 1 g 97 fe5w
T wWT T FT AL AT §1 9T
q7 ¥ ag ar 9y gar aiizr fw
o AT |

weftg, wratfaw W w5 AT a7
% ST wE AT deqeAl A st
¥ 9 ardar g fF 7 ww wmmEera
FT TAT AT JAT FL N

IyarerE 1, Jee foRnd, @
#1 @ifaw, zwenfws  gifeen faay
wifed, a2 & 97 MG AW & ) WA
Terdi ¥ fza ¥ Pram w1 w7 @ §
wfar ot wfeargat gaa! GET agdt
% T R ¥ 96T @@ FW ¥ oy
v Fopred ox aga varw &0 <ol |
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W T OH a9 § g% uw fewfywe
# dfifar s sewr &1 sl elhee
a1 gfae & agi ww difew g a= o
FH TN AT @ girer @ ¢ Az
U WWA &1 FEa & (wami &1 w
AT T £ WA gW g & fw
B9 WH AT THEAT g FAT F AT 7H
ST T A w T

THE VICE-CHAIRMAN  (SHRI
M. P, BHARGAVA): 1 have still got
a list of large number of Members
who want to participate in this debate.
May, I therefore, request hon. Mem-
bers to limit their remarks to ten
minutes? Mr. Jagat Narain.

Wt wm Anmw  (gfomr)
qTEA FUTAT WUERA, 4 ardm w
TiiEmHT A 7 T T 07 Y-
W e waw & fend of 40 ) sw
TR § faww WT ge e
gagEt & Aatiew Al 4 1 &
14 HAET 09 A F ¥ wET F
vza1 FEar g fy 3 2z s
WIAE FET AET E0iG, RAT F9aT 49 4F
fagre & =1 grw Waw §, w7
fars (o Al & 3 Torgis W 40,
e Fa< 7 §F 430 91 7@ TH A
% gt ff, 7 oI IEEHT w0
S FT A { A T2 i A
GAT ST ST WA § orgar B, &g
Bfzd: § 7g AT 39T § Wik 9% WA
dr fam & qwm@T a7 v quar § fr
aqd, B " wmy 5 fge A
Fo Fie ¥ T BIZ B a9 & &4 avz
FTE AT A, G G A @ §
At & ag FTAT sgT § fir ag segRdy
T HEHIT BHq Fr w7 frand
wf o, F9H Qfr 5 40 fawr FiAl
AT 741 AR fAFF a2 40,
% feamr o s ar | A & @@
Z fr madft 52 1 awey ) Wi
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[t st v
AT FT ANE T ET AT FAT FFA]
7 avwa 3 faere fama of g1, A1 7z 0F
aqt #ifma @ § Mras avs w2
fafvt #iv e fafaeze ama &1 g
e AT wrfgg

i 92 a7 { fafaez arga & qwar
arzarg fzadr 90 7 wgw fraam
¥ oA &t AT 7 o, 3afqeme
B ZATET HATSH AT 47, HI57 721 § AR
TATH RAAT q1 AT T9 T97 730 07 A
®ETTIAT A, A G ATIHE T AT A
FE W AvE W AEfaad oA ) FEre
HEHr FAT § FT FA T AT AT
gaS G421 #vq 1 fF ag "t qrevaq
& for &% ZF@T 4 W AT F
ARG A AT TEATE AT G0 1 AT T
F9z £ o o 73) At &, 798 A
A oy fawdr @ 2 § zyadq
g B, A7 IR ¥ vf §, wlrard
7 7 &, &7 of ooy Z0 7 AT A g
g AT AT & AR § WT WA
F9¢ AW |/ zAT OF a7 A7 AN
g ad g Foaz wwm # e fedr
ag Wi AT E | WMT 77 0 Fw
g% 97T A w41 T FAr #, AFE
A A AT § AT AT wAl R
A 7 AT AAT €, A Al F
T ATHAT  qrar F Al g2 oA v
wifaw T & 278 S0 & 929 76
FHET A1, FE AT 47, 7 TEefus
Tl 4, TggAA T ¥, wREaed
TEL G, Aoy g # AW " qar
F1 4, fer ot 39w gy g
qr f& art fegem ¥ far sy
gt ot wite arge & 30 1 A A
g6a &, ar ¥ur qug ¥ v omww gw
e ZWl & wrgaw & ar ) fex
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3T F99 W% pfwer cfan qg@i 4,
F1¢ 7 fFer 1 atg 48f 41, 9 TV
daT w7, 06T F1E a1 qE1 41, 3T °%
¥ qi aTq =9 g 4, A1 747 q9E §
f& 3% 97 g0 saaT WA GRT & g
f arzT & FO{F1 997 wFq AT AT
o far | FrRr Zar ar, afE a9
B goAT 27 92 @t AT qry #F 0 Ar
I Fgl WEZ F, TR AW F Y
Fifomr &% |

zat & g fammm ¥ ag wa
F4AT Gzl g {5 91 fAw 0w dd
F weart w7 § Taw qaifas o4y
8 FIT & ZW HWATH qal w¢q 2 1
FAT FEd TW, FEI IAG AT, ¥OT
04T 6 |91 F1 8 FUT 24 fqgaar
g 1uw oz 7 aF g e @ @
oY w1 IAFTI@ 7 A, 1 war A
BT HTEET FT AT WG F, A Fg asAT
2, Ae A WEOATA § AT g, A
g 431 &1, a1 7y Ay fAAr 43 $4%
arfiat & faw ¢ T w6 1 fo
FaT F9rg 2 % saar waATe 2w 99T %7
fipr dY ZwTar A w@T T AT WA
zima a2 ¢ % fagre e 7o qre &
anr & A fra & aw amr gifae
F@ & | a7 3A stepEd ¥ femmn
mar ar & f@w aw § meerd o
Fadt grarEfzar agt 9T @6 A 9eT
FT@E &1 A H 33 gEg TG A A
#1 fazam & oo weq1 f 7z o gurdy
UFESH ITH 8 FUT 2T FT 2, T
w7 7 fvar # 3@ w¢ 1T 34T fx
w7 3 oy fdT g ge 0w s 3 a1 W
77 43 Tz grafmal & fa w2
w7 & 7o fro ¥ fad 37 a1
3t et 0% wrEy w7 3% g6 F fay
& | 9 vy Al IITF 43 FOT
srafiat & ferdr ag 7t @, oY €97 Fap
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Tadt @, F4T gorg & & wrwr SR oA
HATS " F A (e @7 & A HE-
w & @ & | qE wiwd wrod giar
fer gu & | gafad #a2 sggad ag =T
Ao FEA freat qmfeas 4 9%
AT 1T uE q9Td 5 WAT Ag WiwE
T & ot so fafer 7w 9o & A
Fd § AT FT AT | 98 T AR
qata quT @ a1 & wromeE wies
T & a1 2z fuffeet aga F @@
ar & & niws faega 3% & 1 wnx
3w & @t fev #r awg & f& ot gm0
Tl qar w7y § ag gwre aw & e
w6 wl oq@ g g fema
yet f9 g W & wgm &
3 zasl wEdW F< % T awg
2?7 W1 ZAET gL WA AT G ¥
garfeas fadr a1 &, gAH UF At a9g
atz e foelt <t & fr g i
TE T qFA AT BIH 0 T
ag wE § | owfar TEH AT 2T
TATAEH FT §, AT Az Tadnew ¥ g,
a1 fgat & ) ENE FOF ST
F19 # 4% "Tq AR T @ & | wOE]
7z #ifowr wot wfedr 5 o
fiFar s 1 g A0F § METHE TE
gar |

& dY 59 arew ¥ 9B WY w7 TF7
g W FC gaaee & qiw g T
wa far a1 5 g wwe 7@ 79 2
f& s war ara-gr o€ & 1 o AW
WIFTZ ZHT 47 WX 99 g9 I A ¥
o 4 97 wrw qifFeas & & w1l 99
o wET o freelt ¥ a7 et § A7 3w
FaT =y wT ww waw fawar ar
W\ 97 § a7 q1ga w7 fafawss & a1
1955 ¥, @1 3& A% graT a8 &1 7 A
f& wew &1 g A w9 7 g T 91
HYT JTHFTT FT qg QAT g T AqT
fe w@f @ o wrw & fedq A
q% WY AT FAE T A1 €& |
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safadr 39 a9q TaAHE F TH TOX A9
ey gdEAT qeT 4t | ag F 1955 W
AT TAT FIE | 1947 & AT 1955
TENTENF AT AT AT AT |
T 1955 & A7 AGH F 77 AT &
wE & fF gaTe @@t AT W qree
¥, 9t i s § 97 &, 7@t gue e
ATHIT ¥ T AWOAT FT 56 To
fees & feama & waw faar ar, &fFw
AT 4% BAFT 132 ® o fimea i fgmma
e ow 7T & 1 ety o oy
9 & 90 & 9 g3 wurar 48

fegems &Y wotwr qgar www @,
fe oft wror @t o Az g &

# arg ot % Aifew # o5 a9 12
arr =rgaT § 5 aga av vaw =
¥ T gom 7% arar § 1 ¥ gAer 0w
g 3T T T E | fawd s ¥
qaTa F w51 qEw geers fwar qar g,
¥ 77 78 ¥ wwan fF 9z Fz7 ¥ gond
farar & ar qwra waAE § aoard fman
a, A F Fg wvar § 7 W@
Y AT AT 4T | UF T Al fgegeara
 GrETHAT g1 T W AN F AW
T e w71 & WY gl AT W e
1 fawe waqa i aaw gears fvar mm,
7 AN AT 71 GIAT 9T | ToFT WY A(2-
FIE FT AR E 9T wEAH F | IAH
#F 4, A7 qGT FUT 97 AT [
T FF ifew ¥ A1 ag vver amar
war 5 7z ww Fqr aeend w7 @@E
A weETAT 817 2 aardy S
T = A = £ W gwra A fefe-
WA T T F g W TAT F | AGT
wiaw o avg & gardy wowe fefes-
#u F41 § W faw a7 & SEaroie
FYH K wfwer wOAT & A K Az
UEA & HIG W FEO [F T T8
T HTHA Y g ¥ 14 F Fi000 T4
o oag vt U7 3 fa fegmw ¥
TS FT FAT TE F | WAL FH L AT
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[T s o]

TG T, W F9 WS aE o
faramit a7 s T, WU BW AT F
TE & Fury w7 wifowr ¥ o o8
TRIHT ¥ Saa1 7@ T g9 wrs i
FHE g gt 1w ot gHE AR H
TATS WA AT AgT AIEN FET TEAT
¥ ) gafagst gart wrw wiwE §
T qarfas & wawar g F aw faaan
WATY AR Gar ¥ § AW g7 Wt
FHT AET ATH ATGHT AT
T AT FwIfowr w71 F 47 WA @
& f ot o wa o 480 Fa ¥ Frfarer
Y 2 78 uF e wifow F § 0 @R
AN AW H AT IHIE 4T AT qar
W FT, 91 FAfquizs a1 3g a1
wfaufer @er w07 @ famr g |
oo gy w7 7@ faar & fr ez
et & fr wft ¥z &, G T @
TN AR W AT AT EW ATEHT
®1 3% FT a0 | (wwg € gd) o
% uw e § @y vT ) & 98 w2
1 a1 fr o farew & dioudo 480
FT TAw! |en &7 fzar sty | 7 fael
o fame & 78 B owwdEr w18,
Tafay wqdET #7249 WA § §W
Ty & 7, & g Awr fag & wg @
g i gt wirawi aer w1 wfeg )
AT qF WG Gro U o 480 FAT A7
TEY FLAT TT GF T IW T AW K
frami % zdtfanfea w8 s 7 &
TRz ¥ gAfoufrs wom @ W
AR WA § udgeRiwEs &l
777 FET HIT T AT HT T06 TAAT
eqrg &t faan 9% FWm wfgo o

& a8 wax & TEM A WA
ww ot @ s o wgwwr s faar
aga @ fafreze wadt 9= gu § oot
faarg foead wrgg & 1 7 famad
F77 ¥ wiforw #¥ oo Foegia ow AT
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A W AHEHAT F gA O @ g
a1 | At G g fF s fewad
fafre 7w 9 foms we &1 avem &
gw wor  faan av | § wwwar §
fir s s ag Wi fmr 1 AE
e & g IA g A
AT GHFeT< ¥ WEgFH F1 a0 W
qQ dawwg 2, Fow i & ot 57 59
& TN Y HeE FEHT FToTFT 0 48 0
& o7 T %t faara fRand—agr sad
fagwa % zwara & )

A dgTAE wATH W TEE
(wgratz) : IR WEIEW, I &
aramd 9fdfeafs v gew & =W
uger W Tt g AHT ) qW H @
F1 ¥t ww a9 & wAHT AT A
e w7 (e g1 991 & ) fr ot
U HT TAAT FT G AT ATAA AT HFAT-
A% T AN @l WO
YEPIGAT EAT § | FOO a9 q49n
qzer T f7A7 & | | € FHT A
4 WFET KT AT & | AT A GHT
qfefeafs & ogr gom &\ 59 aF #W
qrETa § greRiTaT @ g 9 71
AT AT A W @al |
Tt TE E |

1737 o ¥ ufaww g3w ¥ e
wE g7 1T TT qT AL IAT WA 47
fagr ¥ qar o3 a7 § I X ‘9w
Fardid r w197 gdnay faqi o1 @r
21 3 ST T WO gEer gATT AW
gT FE A ArwA fyr a0, aaeaT
aifeeTd 7 B av gael fEwar qr )
37 fo7i gv i 7 ‘97 o AT
HAGT G | AT B WHG WY G AT
£\ 7 g ord F Gy Av 957§,
AQUT FAX FA-AD F AT AH
woawer w0 gd FwArT Gt
CARUNER S T cov: o B R £ 154
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Foaifedi @47 T A faw FT AT
aFY wfer s FWT @ed g
qRA & w7 a4r feaw A0 E0 A%
T2ET £ | A AT @@ A % -
AR ATAT &AM THET qFET
A A & wo §, qarfy 57 A -
TTAYA T G35 AT & TZ qETETEH IO
i § A Ay g i feafr, graza
T T B | sl g FieAmar 41 &
A7 AAAT, 9§ 9 97 aHSA I
frag 7z & & uy ZEeit fFaw €9
# T Ag WY A § v qw #
Ifaer i aFa T27 FEw fHardi 4T
ofrzg 2 1 @At Iw AT "@raTE I
AmT F ww 07 A7 gaar § 9 FwEw
AT QR HT TF 147 3 | FiwET 5
310 3w f aa F1 qiaw q99 T4 FAr
TTEAT | ATAGT & ar9 AT 39§ o
A4 ¥ TEERA I WA F Alerar
geiry 1 fanfr fear @ 9w v
T IAAr A% TE faedr faadr fp
WAL & 75 47 | RFF wiemeT 71
T ¥ AT FSAAT AART AT FAFT
#1771 8 | AT FEEdg A & ue
T AW 10 FIlE 2T qI0T F TqTRA
TN T AT | AL AT F w0 F AT
a2 8 Fifz Z a7 g ar a4l A
Haravag 7xfezadogar &
FAARAT F T FIN E AT WART
¥ w1 sfafafasi o aarr,  g=0-
Fafer dmar a9 wEEm gEiEE
Sedrfz | M F AT ATAET F T
% aftada Jmn wsf & 0 T afe-
feais qur, 703 a41 9 97 7T
AT FAT AT E ) 8T Tl 0T =y
I T g wa
F g famar & 1 3% A ST A
ER T o

i

FTUS( 81T Fi
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AT F AL ZA[ F ¥ 4% 7T
FRraE wwa &, aarfT muw v w
TEATA AFT AN FW T AT 2 | EmIAT
gwr Ffy w19 & 1 29 T2 & 80 afA-
T AW G FT =TT FUE FT
T G 97 ¥ § 977 a7 W
#1 a7t & f zw oot s g fradz
AT AW F FAST T W 7wy
THIET ¥ Flo TFo 480 F FEAT
AT A AAT F W HAAT A AT F |
TZ AT &W WAT A8 Tl )

oA & "y GF FT AT AT 4T
gt faw & 7 FIAAT wy £ F4r
e gAY W oF Tw@Er q3F fram
#1237 AT A A afrwoar & fa 7 o
wgwE § F9 3am ¥ wrfaard of-
T FTH AW &1 T F ATERTAT LR |

SUTSHA WEET I T AT F
7% i agri w1 3f 2 & F w0 wwawm
HITE ZTT AT & AT AT §

1. =T R RS & awr Zm
¥ A a7 fear g )

2. AETHT 5 49 §  wrewtag=an
&I ATAT AT FT TEFT® AW
W AT AT AT ST IT QA
TEA FTAT FqIET )

3. faaeft ;s e O A7z &
FT Z |

4. qrgam,  zhfew,  arzfea,
THIT, A @ F FEaEni ¥
7 Tt A1 [wy 9w 33 qifas
fram = w7 @i I @ 39y
stz |

5. faf ant ® ﬂfﬂftrsf qrAT
or fadr 7 v W AW F wI oaw
797 &1, 9% BIz 777, F4 I9-
afawr, aw@mE, wifz #fgs a5,
g wAs gt feard s 4%,
R, FZE-ATE  zAEAl, AT,
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(4T g3 Fraremdt ardia |
BiEB1E qifaw T F sygeqr F57
agr w1 zaify £ gfagm fearmi
F ATVHAT H 9eT A T TAWA
Al

6. w7 fHqEl =1 FTH BT
FI AN TIAAT AT FL |

7. WOERCTFAT 74, SE, 99, 747,
wodr g wifs & 9vw =Ee w7
ofas =zmar ag0 Fg@Ew  feaar
=ifza

8. feardi & avwdr |/WT a4
A BN F ET H 0T & 74T
=iz |

9. 27 SR FAIF F FIBIT WA
AL AF WEFT AT Awfem i
M ¥ TAIT 0 ATAT OF FHATE
w0 F1I, FET Ww A3 gewdt ar
S

10,

(eft  m@aT WA

ITRA T
wria) . Wi AaEE, 10 34T A
gl o

A GILATE WEARWHA! 9

. AZEE ¥ IR F9 MamT AT
77 37 % 79 wa agfamag g 517
74 wiaq 00 FRAAt F 2 w7y
fro= wrafw 9 foar fasdy
wifzg |

11 WIEE q4r #IE g
TR AR g g o Tl 1 4
faa It =iz )

12. 94 & (4770 & Tnfigmor
qrea AT SiiE4 | WIS wAnT #
TFAFTT 40 A F q3r d; 2
I FRAAAE AT ATFRET TG
az Wi

ITATHS AEET, AT F waw

wged 0t e 7g & B i womrew aan
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& am mw vl § [waw ¥ 3faa
aF faaF | 3w W ZET 2 1 oaw
FH F WEWIIT F 33 @ 2 gafEd
weq 1A ag ¢ & A7 gl 197 &1 g
# sfa 97 Ffag qeq 35 70 971 741
TFE HIHT T gAT AvlET | IHE
fFam gt gmr 1 ag v SrA 9w
a7 SNET FEEA agiqar, avdl
froan & wreT argre § o grAfawe
|

i Fo #wo FFF (W waw)
IAATA  AEEE, WA AN ¥
mEAM H AW ¥ AT AIHA W7
FrArfr g £ £ § 2z fawe &
WAL EI WA ATA HRTA FIA I
wifw F&EW F2 319 A F T A
Tgar qrEdr g 9ar 5 § ooy i w
qEEAT FI THATE

AT TZAT ATA S WTEE ®I ATE
wait wifes .| = & W&
gare 2w @1 mqfy Wm0 A
aqfz framt &7 aafz ¥ 5 fode
2ol gwa g W, vAw 9ff 0w
gy WET STEAT FY,  FEA AN
famar, sa=wr & aform ore zw AW
wd & g7 war 2 (& o
AEANA  HI F2A AT gEIG B
afwq  gwd =9 a9 1 an faar
famsr &7 wfear aidt & q
FaEl A1 AT Giw Afqaer S
# foaw f5 oo amer foar, wan
AT HEIT MHT AR ATE FHA
farga som adl Twr dEvEEw
B a5 &1 R earE fear  sow s4AT
#1 aftam & & gt 3w ® A
g & ad Zan w1 fam ol € i
Zawl At fadw wist (qer < & sawr
A FW F AR WAl g
aiw fFaE ®1 saaw & fadan
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399 724 & fr aw qmwardz Fragdre,
FTE Fgar & wearan g w78 o famra”
F AT AT § | AfeT A § TEr
ATF T T A wYAW #A F, TE
ETAT FT AT Fi A2l 2 1 9T & e
TAT FHTE HOGTT WU ATH] AT
=70 forar aY 7 7% wr 21 @A
97 W wr @ § B sAsr da
F1 ZE A FT AwA arane F A4EA
FHAE 97 AT AAT ¥ EWA ZET
z B zfaar § #rf Gar a0 @Y 2
qeET FT R0 FET AT g7 F gl
HEAT § T34 Fa9 7F a9 fFAE
from 2 & s gz carfem
FFAT FY FIAT KT G AT HIHLD
FHATI A7 AR a7 F4F £ | IAFT
gwmvav =9 faaifa afma o7 G
TTATE 1w wgl w3t et e s
Fror A9 o2 f & 3@ A1 oqOR A F
anfaw A = ar sfaw ama
T IAAT E | AR SAF qFEa § T
W& K AEINFA A6, FAI, A5,
aqrdy, fgrar d9 snfz msnT ®
fema & sgrer Amd 9v TR
FiRAT 0 T & | o7 A ST g
g FE g 1A I F owww A
g1 fFam #1 saEr fqeer 2 oag
0T qEA £ | A FAT AT FAE A
WA ET Sg H 9T /AT 2 ) A
famam § =& wvardr samfor 517
T ZATET FTOT A2 WA ¥
wir gam ¢ fa awEr s fEaem aiay
T A AW FOATHA HIATL HAATL
FL 1 T4 200 ®IT A FI7 FT AR
4T AT Al W1 AVEHEr FHEATS
AFAT T EAR SWEEIT FYAT B, 48
U WHAT § | aEwfawim w ¥
@ T |

fraa zafg fram 2 frfawzay
AT wlamE A1 515 vz v Tl
& @i a% zwAI A 41 W@ waeE F A
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0T Z0T & QI FrAr 92 | e
¥ g@d &1 qFEar fEm s Ar
ST 100 ¥qF 4T 123 WG AAATE T
ATAT WIAAT 5% 1 1 Hew90 FAAT
2 oa: wew A ¥ feaw ¥ ST
mafnd  am@r &, wMR @swl w1
=@ forar 2 7=9A1 % | % ¥ wEr
e v qEAAT  Ad wE FEAT
2 1 & wAtang oo & smar £ g A
Fama & amatan & pfs wifafoer
# 1 % 2am £ T feeen w7 w7 w9 F9
# fpe oft sgAT A7 AE w7 O g A
FET HIw ATeTe § A9y 9297 2 )
A At &1 fzmr zzan o wer 2,
g ART WA T FE gAEG H
TETAT AFT wrgar g sy gafay Awdr
AT SaTET 9w FRF £ 1 A0 e
A€ @@A GAT FIAT AEAT & AT AF
9 FleT KN ATE W W £ | UE
o A @ g7 gefeganina
& Frem avysir =wwer w fAm
aAr AE 20T AT W | R
g q4r gra G9T FT AW; HWATA
g | @ wredt s & fqa e
w9 qEH &7 Ui HART A T 2
I ATHT W1 A anar ag foaw
g9 FT AW TAAT A FHE FTAT
qeAE

§ 0F gAM™ AW FHEIGE %
417 W ORAT APAT | FHiw GATA AT
| AT AT I AT Y AT
wifenr @ifs =t & meae anar &
A@AT F7F A WE AT BT | W
BT AF7 21 751 2 | Ag ¢ A9 T4l
Tzl & fF Fa cast aar gem g
ATeA( 2, gAaF asal w1 qfaey agrgm?

Azt shams F1 eFm @@
gife 5 Wy #dr =ifzm
AT E FAT A q #aw g
fzar arar Zrar A1 ¥F B i 50 THZ
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[ Fo o a9+]
wiaF  der ¥ famrd 21 @t
HTErT GAT A gz ada & fram
Foq @ AFA SUET TATA F w0 R
2 Y7 zow Tar 2 fF gy 919
fy7a 4% afeara & 7w £ a7 =949
1 fr s A &, 29 21 ® A
# A A feardy /40 w97 2 07 A
w1 AFe 7 33 F | AT FTHIT AP SOreEY
2 3z W1 wAAT FZT0 FFww F ar Iy
7zi & Ffaz? aqmradi YA drE
Wi wTOF AT FS IR A WINT
AT ATT4, §A(TTL, TA0AT, FLOEATAT
& 1@ A arAMF AW I FTAT
Al £ 1 wwa wa ¥ gafEn # 3w
91FE Ft 29 F0w BIF T F oAy
AT A wg WA FAT WYRT AT,
A A6 T FEAT |

& siram faszg w1 2o & Far 99w
Awzar § ww A & ghiz ) gafed
fora qrzai & za% av § w7 2 fF v
fraw gzar wifgnr & =awr amdw
F7AT 3 1 F s WY AT WY AT
T OATT  FGAFAAT AT HAEAT
gfagma et £ & =i amdr
F o T IV R AR FL I FAT
2w 3 g, favan fear & a7 woi-
417 & 1 Az ArE 47 217§ fF oo
3000 o T% BT AHIAT 77 TAFAEFT
qTF Z1a1 3 wYZ OF F00 AT AIE 4T3 AT
zoidt w7 fAeT §, AzE F% &
HATH! AT F47 F IAGT AT A §HA-
Z3 UTR  |iHA ATV T UFI, |T
wRT A fRam &Y W@ awry A
qIAT ¥ 1 3T 4% AT WO AT TEA
2 73 iam AW oeN 3 3Aw feg
A7Z { WIS HEA ® {LAT AT THAT
F TOFTATR F7 747 3 3997 AAFLA
U I AIEIE 4T FT @Ay T
HAF 2

[ RAJYA SABHA ]

Food Situation 2620

# g Afea ¥ 2z 4 swaw
27T £ fF 30,0003 Y wrea
FE A AAA TF § T 34T ACK AT R
g0 & #i 5 ga% wgr adq A £
fpardt =1 feemr oz ¥ & faq &
WA T g | W A 29T g
13 A1 wrew w4 feadt wfas darae
z€ @11 affr az a7 aff Fiar
T 13T 30 zA7 EwA & faq i 48
YT TEFT Fg AAX FAT AFA 3 )
T FATE T4 1A & 42 45 FT054
F od frard, =&, znme @
qz7 AT SAw AWM §0F 4
w@r ¥ |, 2w i F A 0
F F &, ATET Aq0T SINET F £5IT AT
FI1 AA a4 ST EETE ) 9% AT
AT FAT A SATAIATE | 30 ZAMT
328 FFM% 9% 73 W WY 599 Framt
T 3AAT ARATA 41, AT 7F qFA AFAT
aa g fFaEiF agag AT and
87

oA AT FHAAT F 7T wEIO §
AR AT A AN 3L FIR AT AR
ATT R AEAT AT 1 A 42 3209
am { woET dn

“gmy F4T weAw 419
wfqez AMFTr Arafq=z1T |

afFd Wi FIAT F4T F A9
EUA R

"gaq AFEI WA A
ez G AraEam gy

7z feals wrar gandy av o 2
ur Zfaa fF ogamer m afage
g Zw ¥\ afz g wew & dra
®iT 41 0% Zm 9z F7 fawgry #¢
qAFAT | OF FIAT Z
4 U RS
qr A 9 T
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fefgar a7 e a7

2327 wifq afgga ¥
A FAIT A AT
g7 AT F HAF D

1 Zald =T 21

AT & faoar
“nmAT Az §
I 2q |Toaw I we
i F (9T 772 T 3T T ET AT 4y
F1A7 A7 AL AZ AAE 1Ay fy fwar
gt g7 w7 ATE WAAT F A1 07 ATiEr
F1 %12 Farawy T4 Fvqr  vqr 92 7
#ist 1T A A wiE o L 2o

aiy az e W9 Ass1 o7 wa ¥
a2 IA T A fEesw ANar
wifeq 1 fGewEl A1 wl o S S
AT 7 21 2 & AT 397 997 F1
T2 97 Q199 AG1 7 AFAT IAAT WA
9T F5H F ALFT A8 T

T 7 {730 FA |Ear 7

fq1%, 4z, o Ars, gao Y,
ifas fmar wifs v sgma fon
st ALY A4T YT "AE AT 74T
AW HIT a9 § ANl 43 Fal
w7 AT 20 99 At wad & "

HTA9 0 Z%aTT 20 70 | TAr AT 74

Az Aah A 1 anw
FT WA 2747 & A & g cu=dd
HI FTF HA |

SHRI K. P. MALLIKARJUNUDU

(Andhra Pradesh): Mr. Vice-Chairman, the
food problem as any other economic problem
is essentially one of production and
distribution. In no other field of economic
activity do deficiencies in production and
supply create so much havoc as in the field of
food. People expect naturally and legitimately
that their Government is bound to feed th,,
'all. I should think it is the paramount duty of
any Government to see that all the people are
fed well.

Mr. Vice-Chairman, with your permission
I may quote a verse from the
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famous "Raghuvamsa" written by M-ahakavi
Kalidasa, one of the greatest poets of the
world, if not the greatest. He says:

gt faaraaa o avonEfy
7 faar fagzerat Faa aw 77

That means, the king is the real father because
he gives protection to people against hunger,
against aggression and against indiscipline.
No doubt our Government have taken some
steps to improve the food situation. In spite of
the best efforts the problem remains
intractable. I think it is partly due to a sense
of complacency, and lack of urgency. It is no
doubt true that the food situation has become
aggravated on account of the continuous
failure of the monsoon. Nevertheless it does
not absolve the Government of its
responsibility to plan ahead in such a manner
that they could anticipate the evil conse-
quences of these natural calamities and
provide against them.

Mr. Vice-Chairman, therefore, it seevns to
me that topmost priority, not even top priority
but topmost priority, should be . given to
agricultural production. Of course we can
have two views in this matter. One is a long-
range view and th. other is a short-range
view. "While we should not neglect the long-
range view of the matter, I should think we
should more and more concentrate upon the
short-range methods which can only give
immediate results.

In this connection I have had opportunities
of making certain suggestions on previous
occasions. Therefore, I do not want to cover
the same ground again but I should like to
point out that the one answer to this
immediate problem lies in harnessing the
results of research of the science of
agriculture an” technology. Our research
scholars have stated that the output and
profits can be maximised by the efficient use
of inputs. Among the inputs, they are of the
view that research in the year 1966 revealed
that
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[Shri K. p. Mallikarjunudu.] a hundred
per cent increase can be effected by an
effective use of fertilisers. They say that it
can be done by broadcasting phosphates on
the field and placing the nitrogenous fertiliser
at 5 cm. below the surface.  In addition to
that they say that the use of fertiliser can be
economised and made more effective. They
propose the application of phosphorous by
mixing it with cowdung before application to
the fields. They also say that application of
fertilizers through the leaves and partly
through the soil leads to a saving of 50 per
cent in the quantity of fertilisers. They
suggest  another method of economising the
use of fertilisers: by spraying the fertiliser
on the field, particularly the fertiliser
known as urea. By' such -methods, by
proper and effective use of the agricultural
inputs, our experts are of opinion that
10 million tonnes  of additional rice can
be produced during 1967-68 from the 13
million hectares of land with abundant
water-supply. Out of 30 million hectares of
irrigated land, we have got 13 million hectares
of land hich enjoy abundant, water supply.
According to our experts and scientists we
can produce 10 million tonnes of additional
rice from these 13 million hectares of land
which enjoy abundant water supply.

It is not a disputed fact that rice is the staple
food of our country. It is consumed by the
largest number of people in India. Apart from
that, rice is grown in a much larger area than
the one sown with other cereals. Under these
circumstances I would suggest that we should
concentrate on the increased production of
rice. In this connection, I may be permitted to
state that our State - £ Andhra Pradesh can
give good results if proper facilities are
provided. I may state that there are 3.2 million
hectares of good irrigated land in Andhra
Pradesh at the present time. I am proud to say
that our Andhra farmers are very efficient and
hardworking. It is not my own testimony; it is
not a self-serving testimony as lawyers call. I
am supported in this view by no less
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a journal than the "London Economist".
It says:

"Andhra Pradesh is the rice bowl of
India. An increase of 70 per cent in yield
was secured on some farms last year by the
introduction of high-yielding varieties."

That is the testimony of noless a journal

than the "London Economist".

Therefore, T say that the Government
should provide as many facilitie. possible by
supplying fertilisers and high-yielding varities
to the farm of Andhra Pradesh so that they can
considerably increase the production and
mitigate our difficulties.

THE VICE-CHAIRMAN (SHRI M. P.
BHARGAVA): One minute more;.

SHRI K. P. MALLIKARJUNUDU: I
am hurring up. [ have written down a lot but
in view of the shortness time, I am condensing
it.

I am not speaking from any narro parochial
point of view, I am speaking from a broad
perspective of solving the food problem.
Andhra Pradesh in the Kamadhenu, it is a
milch cow from which you will get milk in
abundance.

SHRI BHUPESH GUPTA (West
Bengal): Mr. Vice-Chairman, I do not know
what to say really to the Central Government on

the question of food. One would have
expected that at least after the General
Elections, they  would indicate some

drastic change in their policy. But I understand
that the policy has not been formulated yet
and that the old policy continues.  This is
what I get from the report which has been
submitted to this House. Right at the beginn-
ing, I should like to make one thing clear.
Now. for the first time, there will be a food
conference of the representatives of the State
and  Central Governments to discuss the food
problem in the country. Unlike in 1 past, this
conference would be attended by the Chief
Ministers of eight— if I am right—non-
Congress  States,
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eight Congress-run States plus the Union
Ministers here. This in itself is a new
development and certainly it has serious
implications in the context of the matter under
discussion, namely, the countryi's food
problem. Now, .according to the latest
figure, these non-Congress States which will
be represented at the Conference on the 8th
and 9th account for 228 ‘'million people
‘out of the 500 million people in

our country, a clean majority of the
population.  Area-wrise also, these
States account for a greater part of

the  cultivable area under the plough than
the areas in the States run by the Con-gerss
Governments. I mention these facts
because agriculture is a State subject.
Food, in a way, is a State subject apart from
the assistance that the Centre gives and
Central responsibility is indeed very great.

Agriculture,  where the production
takes place, is a State subject. Naturally,
you cannot expect the old type of

approach to the problem or the old type
of  deliberations at the Conference,
certainly not the old type of policy.
Previously, the Central Government decided
according to  the likes of its party or the
guidance of its party, the Congress Party,
and things went on smoothly in the sense that
the Chief Ministers, more or less with certain
modifications, fell in line. This is no longer
going to happen. Be clear in your mind.
The State Governments, especially the non-
Congress State Governments, will be
agreeable to a food policy in so far as it is ac-
ceptable to them. I take that  you will
also be agreeable to a food policy in so far it
is agreeable to the Centre or to the Congress
Government at the Centre or to the
Congress Governments at the  States.
What does it mean? It means that a
serious effort must be made to break away
from the past and evolve an entirely new food
policy which accommodates not only the
Governments of the Congress-run States
but also the Governments of the non-
Congress States. There will be clearly
fundamental and divergent approaches to
the matter and one should find a common
mea-
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sure of agreement. The mere fact that todayi
you will be called upon to find a common
measure of agreement in order to arrive at
what may be called a national food policy
underlines the need and urgency for giving up
the present policy.

Now, a number of non-Congress
Governents and their representatives will he
participating in this Conference with an
entirely different outlook from the one that
you have been having all these years. Mr. S.
K. Patil has gone and Mr. Subramaniam has
gone. But it does seem that somehow or
the other the American food policy in the
Indian Parliament does not .go as far as this
Government is concerned. May [ tell Mr.
Jagjivan Ram, very frankly? His success
as Food Minister today lies in how he
accommodates the different points of view,
how he adjusts himself to the new reality, how
he takes good things from those who are
coming to the Conference, people not
belonging to the Congress Party, but at the
same time also giving them whatever he
thinks is his positive lino of approach. This is
very, very important. I do hope that some
kind of a national food policy will be
attempted H the Conference now that a need
to make a serious effort to evolve such a
policy has arisen on account of the fact that it
will not be a one-party affair but there will be
many parties represented at the Conference,
not only at  the non-official level but at the
official level also. There will be the Chief
Ministers coming from the Swatantra Party;
there  will be the  Chief Minister
coming from the Bangala Congress;
there will be the  Chief Minister coming
from the Communist Party (Marxist)—and
there will ~ be the Chief Ministers coming
from other parties also; they will be coming
from the Akali Dal Party and they will be
coming from the DMK and the Congress
Parties also. Therefore, I think the hon.
Minister is aware of theion that he is
going to face at the Conference and he
should therefore go there with an open mind,
if possible with some constructive propo-
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[Shri Bhupesh Gupta.]

sals if he has any. As I said before, the old
policy has got to be abandoned. What is that
policy? This policy, so far, has remained a
policy of dependence on American food. This
is the pillar of that policy and at the same time
I think, the other aspect of the policy should
ibe gone into. Mr. Vice-Chairman, if you ask
me, it is very difficult to say what is the other
aspect of the policy but perhaps it is going the
old way, trying to avoid the Centre's
responsibility as far as possible. That is the
Centre's line. Now, this has to be given up
entirely and a different approach will have to
be made.

Now, before I make some criticism, may I
deal with some aspects of the situation? This
Report, unfortunately, still underestimates the
gravity of the food situation. In one place all
that the Report itself says is that a serious
situation is going to 'be developed; a serious
situation on the food front may develop. But
there is no indication how that situation is
going to foe tackled. Well, I hope some
serious effort will foe made at the Conference
to tackle it. As I said, the policy is one of de-
pendence on foreign food, begging for foreign
food, begging for fertilisers in order to
increase production. Quite clearly, we cannot
tackle the food problem in the country by
dependence on foreign food. This is number
one. This has to foe realised. 1 hope the Chief
Ministers coming from the non-Congress
Governments will strongly' impress upon the
Central Government that this policy has got to
foe abandoned; they have to fight tooth and
nail. I do not say, abandon it the next moment.
The new policy should be with the clear
objective of making the country-self-
sufficient in food production and overcoming
this dangerous and nationally derogratory
dependence on foreign food.

No conference would be worth looking at
unless that line is taken at the conference.
Policies should be sought to be evolved with
that understanding,
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with that perspective in view, realisable,
immediate perspective. This is very, very
important. Therefore, what does it mean? We
have to tackle the problem of production. We
have to tackle the the problem of distribution.
We have to tackle the problem of crisis. These
are the major aspects of the problem that one
has to came to grips with, and unless we
tackle them properly, no new food policy can
emerge.

Sir, we have been told about a National
Food Budget. I do not know what that
National Food Budget is. Till now they have
been taking up the line of national starvation
or semi-starvation. This line of national semi-
starvatisn can never be allowed to masquerade
a National Food Budget under this
Government for the simple reason that other
non-Congress Governments will never accept
such a kind of manoeuvre on the part of the
Central Government or false pretences on the
part of the Central Government. The Central
Government will be confronted with evolving,
what may truly foe called, a National Food
Policy to feed our people, to give them
nutrition and to make their life a little better in
the matter of food, tackling all aspects of the
problem.

Now, Mr. Vice-Chairman,
get from the report is rather
ing. The production has gone down
by about 16-17 million tonnes com
pared to 1964-65. Yet the Presidential
Address says that in another three 01
four years the production would go up
from 74 'millions to 100 million tonnes.

what we
disturb

Do we have magicians in the Gov
ernment who will produce food out
of their hat? There is no indication

at all how the production will be in
creased to such a level by 25 or 26
million tonnes in three or four years'
time, when under the First Plan pro
duction stagnated except for one year.
Now the production in th ear-
of the Fourth Plan has gone down. This
should have been explained to the House
properly. Well, nothing has (been explained in
the report at all. Therefore, I think that here
you must.
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bear in mind that mere declarations will not
do. If declarations could produce food, then
this land would be having plenty of food -
because even in the First Plan we set the
target at 100 million tonnes. But we know
where we are today. We are short of the
target by 26 million tonnes at the end of the
first year of the Fourth Plan. This is one
thing. I find with regard to production
according to the statement they have issued.

Mr. Vice-Chairman, now let me come to
the question of procurement, another
important aspect. Procurement is another
failure. We set up the Food Corporation in
our country with a view to procuring
foodgrains and building up stocks. What do
we see? What have we done? According to
this report, in January-February they have
procured 'only 2.6 lakh tonnes of rice and 6.2
lakh tonnes of wheat, altogether 8.8 lakh
tonnes. Last year, in 1966, the Food Corpora-
tion of India procured only 12.52 lakh tonnes
of foodgrains both on Central Government
and State Gvernments account. Now this is
the position. Yet we were told by Mr.
Subramaniam last year that the procurement
would b, of the order of at least 7 million
tonnes.

[THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) in the Chair]

We wanted an explanation in the report as to
why this has not been done. This is on record.
Even earlier, what was promised was not
done. Even earlier the total food-grains
procurement was about 4 million tonnes, |
believe. Even that has not been achieved. It
seems the procurement programme is going
down instead of going up, according to the
official figure. Now it is quite clear that
unless; we procure the entire marketable
surplus, may be 18 million tonnes or so—rice
and wheat taken together—we will not be in a
position to tackle tha food problem at all.
Well, for that w'! need a very wholesome and
vigorous operation by the Food
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Corporation of the country. Also the
procurement prices should be so fixed that
the peasant gets remunerative prices and we
are in a position or fore-stall the operation of
the black-marketeers and profiteers so that
peasants are interested in the operation of the
Food Corporation of India and other agencies
which may buy on behalf of the Government.

Mr. Vice-Chairman, the State Government,
I hope, will impress upon the Centre that this
should be done. In the past this was not done.
One reason was that some of the State
Governments were non-cooperative. They did
not like the Food Corporation of India to buy
in their States. The State I come from is a
case in point. Wsst Bengal, last time,
procured only 52,000 maunds of foodgrains,
and that too from rice millers. Nothing was
procured, not a grain, by the Food
Corporation of India. Not a grain of paddy
was purchased either by the Food Corporation
or by the State Government from the peasant,
with the result that we are in an extremely
cirtical situation in West Bengal today.

Mr.  Vice-Chairman, the first thing,
therefore, to discuss here, apart from the
question of production to which I shall come
later, is to make procurement a grand success.
Here I may inform you that the new West
Bengal Government has announced its food
policy on the 29th of the last month, and
immediately the Minister had gone to the
villages, to help procurement in the Bengal
villages. All the leading Members of all the
Parties are going to the villages in order to
help the Ministers and others in order to
impress upon the peasant, offering them a little
higher price, Rs. 21 to Rs. 23, so that they sell
to the Government agencies. At the same time
they have asked all those owners of land,
having 10 to 12 acres—depending upon the
area, whether it is an irrigated land or not—to
sell all the surplus stock, over and above their
needs for cultivation and  personal
consumption, to the Government. Now
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[Shri Bhupesh Gupta].

the campaign is going on. That is how-it
should be done. Machinery should toe set up.
Popular co-operation should be- sought and
the Government should come to the scene in a
big way. You are in a position to do so
because a large number of State Governments
not onlyi would like to participate in the
procurement drive but their Ministers would
like to participate in the drive on the basis of a
sound economic policy which is in the interest
of the peasant.

You will be surprised to hear that this
procurement drive during this period failed,
had been sabotaged by the Congress leaders
who were in control of the State Governments
because they would not like to command their
patrons, the hoarders and profiteers, who had
been finding money for the Congress election
fund.

Sir, this Government, in 1964, imported 6.3
million tonnes of foodgrains. In 1965 they
imported 7.5 million tonnes of foodgrains,
and in 1966 they imported 10.4 million tonnes
of food-grains. Now, according to American
papers, they have a Plan of importing, if the
Americans oblige them, 20 million tonnes of
foodgrains. And you know how the
Americans are looking at the problem. That is
again interesting. Literally they are making
fun of us. They are saying that we are not
making any self-effort at all. Some ofi tho
American newspapers and others are writing
like that. I have brought something for you
here. This is how they make fun of us. Here I
am reading it. Mr. W. R. Poage, Chairman,
U.S. House of Representatives Agriculture
Committee says:

"She lacks a great deal . . ."— She
means 'India'—

"... of the self-help efforts I expect of a
person who applies for public charity".

We are looked upon as if we are applying for
public charity and ' then we
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are told that we are not making self-effort. He
is right in this sense. It is not 'she'—well it is
'she', the Prime Minister is a 'she'. She and her
Government are behaving in this manner.
Then Senator Allen Ellender, Chairman,
Senate Agriculture Committee says:

"Theyi will say Uncle Sam will carry the
load. We are being too soft-nosed".

This is how the Americans are reacting to
this and this Governmenl become so
insensitive in such matters that these insulting
utterances do not affect it at all. It goes on
'begging and begging all the time. Now to-day
another development is taking place. From P.
L. 480 we have been taken, in addition, to
international pressure, namely, the
Consortium will now also solve India's food
problem. Th Americans have started the
mischief. The Americans say: 'We are
prepared to give you 3 million tonnes of addi
tional foodgrains provided you get a similar
quantity of foodgrains fron other countries
and now the Consortium comes here. We
shall be subjected to collective pressure of the
West under American aegis. Therefore we
have been made into an international charity
boy, going round the world with a hat in our
hand, to France, America, Canada, Australia,
etc. and ask them: 'Give us a little food' a<nd
the Americans have told: 'Unless you go
round the world in this manner as an
international charity boy, even the American
charity on which you count so much will not
be forthcoming.' What else could be a
devastating gesture to our people, to our self-
respect and to our nation, I should like to
know from the Government. Now the
Government should seriously consider this.
This is not a party issue at all. I know many
Members opposite sincerely want the country
to become self-sufficient in food. After all we
may be Congressmen or Communists. We are
all Indians. We want our image of national
honour not to be sullied, not
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to be tainted by this kind of behaviour on the
part of anyone. Therefore that problem is
very very important.

Then comes distribution. What has happened
to distribution? The report is misleading. The
report says this. To-dsy you cannot get away
by saying this because there are non-Congress
Governments to tell you that what you are
telling about the States is fa"se. Previously
when we said from the Opposition you could
get away by saying that the State does not say
so, namely, the State Government does not
say so. To-day you are rot in that happy
position. Now what do you say? You boast
about statutory rationing in your report ,nd
claim that 30 million people are under
statutory rationing. You claim that 201
million people are under informal rationing
but what does Mr. P. C. Ghosii, the West
Bengal Food Minister say? I have got this
from him. According to the Bengal
Government estimates, the informal or
modified rationing was almost on the point of
collapse and statutory rationing also is gravely
endangered in Bengal. The same is the
position in the other States wher; rationing of
this kind obtains. Why is this not mentioned?
You may say perhaps that this report was
written tefore the non-Congress Government
came into existence. Then you should not
have submitted this kind of report to us which
you know, would not fce accepted even as an
objective narration (if facts by the State
Governments. The Bihar Government does
not say what you say in your report. The
Madras Government does not say what you
say in your report. The Kerala Government
takes a « different view of the situation in that
State than what, you say in this report. The
Bengal Government has a different version
today and if that is the position, do not try to
behave in the old way. Do realise, Mr. Food
Minister that you are the Food Minister of a
country where the majority of the States, at
least half of the States, are to-day not under
your control at the '
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level. Therefore when you prepare a report of
this kind, consult the State Governments, find
the facts from them and then compile them in
a proper way and present it to the Parliament
and do not try to treat us as if the whole thing
is an one-party affair to-day whether at the
State level or at the Central level. You must
understand that. Therefore we are facing a
situation when far from extending the
rationing to all towns with a population of a
lakh and more, which was the promise of the
Government the rationing already in existence
is collapsing, breaking down, is facing supp'y
difficulties. This is the position to-day. Take
the case of West Petigal. I -rt year you sup-
plied well over 16 lakh tonnes of foodgrains
in this period whereas during December,
January and February you supplied only
2.60.000 tonnes of grains to Bengal. Now it 'is
quite clear that Bengal cannot maintain the
rationing unless proper supplies are
maintained by the Centre. I must point 'out to
you that... (Interruptions). What are you
saying? Get up and say.

THE VICE-CHAIRMAN (SHRI AKBAR
ALl KHAN): When you finish, he will
explain the whole position.

SHRI BHUPESH GUPTA: It is better to
have movement of tongue rather than of the
hand. Therefore West Bengal needs at least
15 lakhs tonnes of foodgrains here and now
for the remaining part of the year in order to
maintain its commitments including the
rationing  commitments.  Rationing is
certainly operative in the State but this was
done as a result of certain commitments
clear'y given by the Centre to the State. In
fact it was maintained largely on the basis of
supplies from the Centre. If you look into the
debate of the past you will find it. To-day we
find the Government is playing a kind of a
hide and seeck game over this matter. It
should not be so. The Government should
filial this commitment. Lev it
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[Shri Bhupesh Gupta ] not be said that
when the non-Congress Governments came
into power in the different States, the Central
Government took a tardy attitude with regard
to them and pleaded all kinds of inability in
this matter. I hope it will not be said. This is
also important bul I do agree that this matter
needs lo be discussed. With regard to ricj,
they say that rice is in short supply.
Everybody knows that difficu'ty is there with
regard to rice although production can
certainly be increased. I had talks with the
Chief Minister of Orissa in a private capacity
and earlier I had also talks with the Chief
Minister of Bengal. In fact one day I met Mr.
Ajoy Mukerjee in his Chamber in the
Assembly House where the Orissa Chief
Minister was also present. We know each
other. Therefore we discussed this subject
informally and I had the impression that if the
Central Government would make available
certain quantities of wheat to Orissa, Orissa
would be in a position to, at least would try
seriously to make the same quantity of rice
available to Bengal. That is how things should
be tackled. I am not going into the more
de'icate question of zonal system, etc. All 1
say is, today since you are getting all the
Chief Minister here, see to what extent you
can mobilise mutual help between them. That
is very very important. Mr. Annadurai can
help some. Mr. Brahmananda Reddy can help
others. Madhya Pradesh can help some.
Simi'arly other States can help others. To-day
it Is essential to develop this kind of
cooperative spirit, more especially when
different types of State Governments have
come into existence.

As far as production is concerned, that is
the crucial thing. I do not know, Mr. Vice-
Chairman, how you feel about it. You have
been connected with feudalism, I am told, in
old days. But those days are gone, as you
know very well.

THE VICE-CHAIRMAN (SHRI AKBAR
Al T KHAN): Mr. Gupta, you
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know I am in the Chair.
things from here.

I cannot say many

SHRI BHUPESH GUPTA: I hear, Sir, that
a gent'eman living in a stone house in
Hyderabad and bearing the name of Mr.
Akbar Ali Khan had been connected with
feudalism. He is a very knowledgeable man.
He knows feudalism.

Now, therefore, that way, you cannot do
s0; you cannot increase food production that
way. But it is possible to increase food
production within our country by avoiding
excessive investments in fertilizers and other
things; not that they are not necessary; they
should be brought in to the extent desirable
keeping in view the question of our
independence and our national interests. But
at the same time what is most important today
in a country like ours is to mobilise the labour
power, the idle labour power, and harness the
idle labour power to production, by
mobilising again the cultivable waste land.
Forty-seven million acres of cultivable waste
land are there. Suppose you uti'ise a part of it,
a good part of it, to increase production and
mobilise the idle labour in the rural areas
then, immediately, you can bring about a
considerable change in the productive sphere
in agriculture, resulting in good yields of
foodgrains, not only in quantity, but also per
acre. This is the opinion of many economists
in the country, and that shou'd be done. Now
regarding agriculture, in the draft of the
Fourth Five-Year Plan I have found it said
that land is to the tiller. Now this has become
a cliche for the Congress Party. Bal land to
the tiller is the real problem. It is the Mfe and
death question today. If we do not get the
land to the tiller. there shall be the noose
around our neck, the American noose.
Therefore I think that in many respects you
have to take steps to reorganise our
agriculture, by giving the land to the tiller of
the soil, by recognising" the rights of the
cultivators and
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giving them the proper price, and also making
credit and other facilities available to them.
Even according to the latest report of the
Planning Commission and other papers we
find that 85 per cent of ou, rural credit is still
dependent on the source of money-lending
classes, whereas the co-operative sources only
cover 20 per cent or so, and even there much
of the moneys that flows to the co-operative
channel does not reach the really cultivating
peasant but goes into the pockets of some
very rich people in the villages. Therefore,
reorganisation of our co-operative institutions
is also very very important apart from, of
course, the extension of these institutions by
adequate assistance from the Centre, from the
Reserve Bank and others. Co-operative laws
have got to be changed and the conditions
Under which loans are given must also be
modified in order that the peasants, the actual
tillers, do get the advantage which is supposed
to be given to them under the cooperative
arrangement.

In this connection I wish also to refer to
irrigation and  other  facilities.  The
Government should think and the non-
Congress Ministries should also think whether
it is not advisable today to shift the emphasis
from major irrigation to medium and minor
irrigation, which we can develop on the basis
of our own national resources. There are
countries in the world today, which have
hrought about considerable improvement in
irrigation, not by relying on grandiose plans
and depending on foreign assistance, but by
depending on their local irrigation channels,
minor and medium ones especially, by
mobilising the labour in working out certain
irrigation projects and so on, and you should
also think along this line. But this also will
never be successfu' unless the peasant realises
that now a new change has come about, that a
new change in the policy has taken place.
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[THE DEPUTY CHAIRMAN in the Chair]

The peasant should realise that now he will
be helped to get out of his poverty and
hunger, get out of unemployment and, as a
result thereof, of sorrow, destitution and all
kinds of suffering. If you cannot make it
possible immediately, at least create such a
climate in the rural area. Then I think we can
set in motion a whole number of small
irrigation projects depending on the labour
incentives and the creative effort of our
working people, or village people, in order to
bring more land under irrigation. That shouM
be the approach.

THE DEPUTY CHAIRMAN: Please
finish now.

SHRI BHUPESH GUPTA: I am finishing,
Madafm Deputy Chairman. I strongly protest
against Mr. Asoka Mehta's treachery In 'his
matter. What business he has got in more ex-
tensions to the foreign fertilizer concern
when they have not fulfilled even the terms
generously given earlier? It is st> because
these fertilizer concerns want to exploit
India.

"*SHRI AKBAR ALI KHAN (Andhra
Pradesh): If it is in the interests of increasing
food production, even then it should not be
given. Is that what you mean?

SHRI BHUPESH GUPTA: We'l, Mr.
Akbar Ali Khan, you are somewhere between
a feudal lord and a capitalist. It is not
increasing food production. You are selling
your independence. The Americans are
dictating to you in these matters. Day after
day concessions are being given to them. Day
after day this treacherous Ministry is making
surrender to the Americans. Day after day
national honour is being bartered away. Day
after day new avenues are being created by
this incompetent anti-peasant, anti-national
Government so that the Americans can come
in and dig into our economy in a manner
whereoy they will be in a position to dictate
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[Shri Bhupesh Gupta], terms to us.
Madam, you may be interested to hear the
details a little. One day I asked a very higher-
up in Government on the Vietnam policy. I
asked that gentleman, an important man in the
Government—I shall not say more than what
I am saying now —"Why don't you say
something over Vietnam?" That gentleman
said, "We would like to say something, but
don't you see that the Americans will not like,
it, and We have to be dependent on American
food." This is the pontics; this is the politics
of it. (Interruptions) Mr. Jagjivan Ram, it
seems you are asking me to stop.

SHRI AWADHESHWAR PRASAD
SINHA (Bihar): You are talking on Vietnam,
not on the food situation, now.

SHRI BHUPESH GUPTA: I know that
you won't like it. That is my trouble.

Now Mr. Jagjivan Ram has come to hold
this portfolio. Well, we have seen him in
various roles except perhaps the Prime
Minister. . . .

THE DEPUTY CHAIRMAN: You told me
that you are winding up, Mr. Gupta.

SHRI BHUPESH GUPTA: It is winding
up; I wind up now. I have seen him in various
roles. I have nothing personal against him. I
like him. He always laughs—one good thing
about it. He always laughs, you see, and that
is the good thing about it. Even if Bihar
starves—three crore people of Bihar are
starving— he would still laugh. Undoubtedly
there is no difficulty about that. But I wou'd
like to strike one warning since this is the first
food debate I am participating in after you
have assumed charge of the Ministry. You
have stepped into the shoes of Mr. S. K. Patil
and Mr. C. Subraman'iam and you knae their
fate. As Mr. S. K. Patil wa' ted to be "buffe?
stock'
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and bluff, well, he fell in Bombay. Mr.
Subramaniam came with a 'package deal' to
humour the country, and called the package
deal his food po'icy. And he has had his
package de:; Madras when the Congress was
routed including himself. Therefore don't try
to go the way of the politician; and apostles
of buffer stock and bluff of which Mr. S. K.
Patil is the 1; embodiment, nor the way Mr.
Subramaniam has gone. After al, Bihar is
practically lost to you, you are like the boy in
the burning deck, and only the American
survives. Therefore we would like to see you
lost to the Americans at least for some time.
How you can do so—I can tell you— 5s by
changing the food po'icy, and you will not
carry the country today —food problem is not
only a national problem but much of it is a
State subject also—unless and until you
recognise the reality that things have
changed. Your food policy must be a
reflection of national agreement, which is to
be brought about by your change, by your
accommodation at the forth-coming Food
Ministers' Conference in which many Food
Minister coming from the non-Congress Gov-
ernments would participate.

THE DEPUTY CHAIRMAN: That will
do.

SHRI BHUPESH GUPTA: Therefore I
demand, change the policy in all vital
respects, production, distribution and prices.
This is all that I can say. I do make good
suggestions to the Government and request
the Government to implement them. But I
have no faith in this Government any more,
and since the situation has changed. I do
make this proposal for the Conference to
consider, and I at least hope that Mr. Jagjivan
Ram, having seen what has happened in the
past, will try to acclimatise himself to the new
changing situation and seek now the
suggestions and recommendations and advic®
of those who coming now into th-> scene and
evolve, or at least try to evolwe what may be
called the modicum of a national food
policy.

Thank you.
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THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIVAN RAM):
Madam, I must express my thanks to the hon.
Members of the House who have participated
in this debate and contributed in a substantial
manner by suggestions, criticisms and
proposals for the solution of the grave
problem that the country is facing to-day.
Food is a matter which is everybody's
concern, and I welcome every suggestion and
every criticism. There may be sometimes
suggestions and~ criticisms coming from
persons who have no idea whether rice grows
on a plant or on a tree, whether potato grows
under ground or over ground or what is the
difference between tomato and potato. I
welcome suggestions from them also

SHRI BHUPESH GUPTA: We know
potatoes grow over the heads of Congress
Ministers.

SHRI jAGJIVAN RAM: I did not mean to
say that Mr. Bhupesh Gupta did not know the
difference. But 1 say 1 welcome suggestions
even from those persons. 1 welcome
suggestions even from those persons who
cannot discriminate between a plant of wheat
and a plant of barley. I welcome suggestions
even from those persons because food is a
matter which is the concern of everybody. I
welcome suggestions even from those persons
who all their lives have spoken only on the
briefs presented to them by others. And even
in the matter of food, if certain people speak
here on the basis of the briefs presented to
them by others, I welcome their suggestions
and criticisms. Sir, Dr. Gad-gil spoke about
food policy and Mr. Bhupesh Gupta has
pointed out the changed political conditions in
the country. I do not know why he is so much
worried and concerned about that. The federal
character of our Constitution and country has
come into play and I have no doubt that our
Constitution had made ample provisions to
sustain the full play of the federal character of
our country. It is not necessary in a federation
that
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at the Centre and ,t the various federating
units, a Government of the same party or
persuasion should be in power. It envisages
that at a certain stage of time, Governments
belonging to different parties and persua-
sions, political ideas and ideologies, will be
in power either at the Centre or in the States,
and the Constitution has taken care of that.
So I say that for the first time in our country,
the federal character of our country and
Constitution has come into play and we have
to recognise that fact. . .

SHRI BHUPESH GUPTA: You must have
a federal character in the Food Minister.

SHRI JAGJIVAN RAM: Have a
little patience. 1 will take adequate
notice of what you have said. I am
not going to ignore you. Therefore,
you should not grow impatient. The
federal character has come into play
and, therefore, wherever any food

policy has to be evolved—it has been
done in the past as well—complete
involvement of all the States is very
necessary. Mr. Bhupesh Gupta has
pointed out very rightly that under
our  Constitution, agriculture is a
State subject and so is food. Having
recognised  that fact, Mr.  Bhupesh
Gupta has a wonderful knack of
blowing hot and cold in the same
breath and even waxing eloquent over
it. Having recognised the fact that
agriculture is a State subject, having
recognised that food is a State sub
ject, he tries to throw all the burden
of the deficiencies of the States on the
Centre.  Strange logic, strange argu
(.Interruption). Have a
little patience. I am just trying to analyse
what you have said. I am not doing anything
more. Then Mr. Gupta likes to give maximum
latitude to the State Governments which I
also do. I am at one with him. Having
recognised the fact that it is a State subject,
why does he want to throw the entire burden
on the Central Government? That is a strange
thing. Any food policy has to be
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[Shri Jagjivan Ram.]

evolved after involvement of all the State
Governments is achieved and, therefore, I
have taken care not to announce any new food
policy and so long as no new food policy has
been announced, it has to be presumed that
the existing food policy continues. As I have
said, we have invited the State Chief
Ministers to a conference on the 8th and 9th
of this month. The whole idea is that we will
place certain proposals that we have at the
conference. We are not proceeding, as Dr.
Gadgil said, in a vacuum. We have certain
basis to proceed on and we want to discuss
that with the Chief Ministers. The problem
that is facing us to-day is a difficult one.
Everybody says that food should be kept apart
from politics. But when Mr. Dahyabhai Patel
started speaking, he started not with food but
with politics. That is his first preoccupation.
To make food a pawn on the political chess-
board appears to be their first preoccupation,
but I wil' not try to go to that level as he did. I
want to keep food above politics and while
dealing with the subject, I will try to maintain
that. Food has to be treated as a national
problem, and the whole nation will have to be
invo'ved in that. If we Took at the various
aspects of the food problem and the various
suggestions that have been made here and
analyse them we find the major aspects are
production, procurement, distribution and
prices. These I will put as the four broad
aspects which any food and agriculture policy
will have to depend upon. And when we
really mean to so've the food problem, we
will have to attack this not merely on the food
front but on the agricultural front also. We
cannot become self-sufficient unless we
increase our production and in order to
increase our production, we wil! have to take
care of land, we will have to take care of the
tenants, we will have to take care of
irrigation, implements, seeds, fertilizers,
pesticides and above all. the orientation in the
outlook and
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attitude of the rural population. We have to
give them education in the modern techniques
and technology of agriculture. They are all
very necessary things and they will have to
proceed as a composite whole. In order to
increase our production, a proper land system
is necessary and wherever land refom has not
been completed, it will have to be completed.
I attach the greatest importance to this aspect.
The cultivator should feel that he owns and
possesses the patch of land that he cultivates
and that he is his own master ana unless that
feeling is created in trie farmer and in the
cultivator, I am afraid we wi'l not be able to
do our best in production . ..

SHRI NIREN GHOSH (West Bengal):
How are you going to bring about that?

SHRI JAGJIVAN RAM: Recognising and
realising that agriculture is not a Central
subject, howsoever eloquent he waxes, he is
not competent to do that here. Why should he
forget that aspect? It is a State subject, and
fortunately now you have Governments in
various States who have claimed to be radical
all these years. It is a test for them. Are we
going to stand in their way or prevent them
from expediting ?and reforms? What is
preventing them from proceeding ahead with
it?

SHRI" NIREN GHOSH: Where is the
necessary money? We do not have so much
money in the State treasuries that we can pay
compensation for the land.

SHRI JAGJIVAN RAM: Please
allow me to meet the point that you
have raised. Why do you feel an

noyed when [ try to do it?

SHRI NIREN GHOSH: I am not at all
annoyed. Why should I get annoyed?

SHRI JAGJIVAN RAM: Here Is a good
test, I say, for all those who have
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claimed all these years to be radical and
progressive. Let them go ahead with land
reform and I can assure them that I am not
going to come in their way.

SHRI BHUPESH GUPTA: Very good.

SHRI JAGJIVAN RAM: As a matter of
fact, I may assure Shri Bhupesn Gupta and
others of his persuasion that so far as the
question of land reform is concerned, I
personally feel that the actual man who moves
he-hind the bullocks with the plough in his
hands, unless he is restored to bis rightful
place as the owner of the land, th, country Is
not going to solve this problem.

SHRI BHUPESH GUPTA: One good thing
you have said.

SHRI JAGJIVAN RAM: I will say many
good things. Let my friend have some
patience.

SHRI BHUPESH GUPTA: I will be

happy.

SHRI JAGJIVAN RAM: Land should
belong to the actual tiller of the soil. Let my
hon. friends raise that slogan and in this
matter they will find me by their side and not
behind them.

SHRI BHUPESH GUPTA: I hope Shri
Morarji Desai will not call you my fellow-
traveller.

SHRI JAGJIVAN RAM: I will not mind if
my hon. friend becomes my fellow-traveller.

SHRI NIREN GHOSH; For twenty years
you have not done this.

THE DEPUTY CHAIRMAN: Please do
not interrupt.

SHRI AKBAR ALI KHAN: The difficulty
is both of them, Mr. Bhupesh Gupta and Mr.
Ghosh, are  competing with each other. Let
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them leave off competition for the
time being.

THE DEPUTY CHAIRMAN: 1 think
patience is a virtue and you can have it
sometimes.

SHRI BHUPESH GUPTA: Patience is one
virtue and humour is another virtue.

THE DEPUTY CHAIRMAN: I expect
from you some virtue.

SHRI JAGJIVAN RAM: Next I come to
the question of utilisation of land, all arable
land in the country. We will have to undertake
reclamation work on a large scale. It is not my
habit to tell what I am going to do unless I
have made myself sure that I am going to
succeed. I have an idea of undertaking land
reclamation on a very large scale and by an
expeditious process. Wherever land is
available and can be reclaimed either by
mechanised methods or by manual labour, it
has to be reclaimed. This has to be done and
done very quickly.

Then comes the question of actual
agriculture and I personally feel that ours is a
country where we will have to try all
methods, large-scale farming, small farms,
mechanised farms, manual-labour farms and
so on. We will have to make a combination of
the bullock-cart age and the jet age. Ours is a
country where even today we have
compressed  together  generations, the
traditional and the modern and we find a
wonderful living together or coexistence of
both in our country. We require donkeys and
we require tractors.

SHRI BHUPESH GUPTA: Only difficulty
is donkeys are too many.

SHRI JAGJIIVAN RAM: Yes, and they
always indicate themselves. I say we will have
to utilise both. We will have large farms of
the American type and also small holdings of
the Japanese pattern. We will have intensive
cultivation. =~ We  require
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[Shri Jagjivan Ram.] tractors, power-tillers
and so on. We will require the ploughshare
also. So our agriculture being a combination
of the traditional and the modern, the
traditional will have to be given the touch of
the modern so that the traditional and the
modern, both these methods may help us to
solve this problem.

I attach the greatest importance to irrigation.
Fertilizers? Yes. Improved seeds? Yes. But
above all, the primary requirement is
irrigation and not only large-scale big river
valley projects, but all projects, even small
ones. [ have already issued instructions that
even kutcha wells, open wells, tube-wells,
lift  irrigation, pumps, whatever method is
available should be utilised so that th, open
surface water and also the underground
water m3y "be utilised. And this has got to
be done on an emergency basis. A sense of
urgency is not noticeable in the country in the
face of the grave crisis that we are facing
today. I welcome Dr. Gadgil's suggestion
that we will have to rouse the public
conscience. We have to involve the entire
nation. When today we are faced with a
grave crisis the whole nation will have to
feel this is a period of urgency and everything
has to be done on an urgent basis, on an

emergent basis. We require fertilizers,
improved implements and tractors and
power-tillers. We require even improved

ploughshares and we will have to undertake
schemes for getting improved  plough-
shares. Some proposals for such
manufactures are there and some beginning
has already been made. I have already made a
beginning in the matter of manufacturing
improved implements. I am not talking
only of tractors and power-tillers  but
also of improved implements. And we
have entrusted this work to some of the

cooperative' societies. A beginning has
already been made. But we have to expedite
this so that we may provide every farmer
with  improved implements and so that
with  the

given labour he may get better
results.
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As for irrigation, I do not propose to go into
details now and I do not want to give the
figures of the funds that are provided and so
on, becai all that information i, already avail-
able to hon. Members. In the time at my
disposal I would like to broadly indicate the
lines on which I wan to proceed in order to
meet the situation and also to provide long-
term solutions to the problems that have. A
self-respecting India will not like to be
dependent on other nations for feeding the
nation. Ev self-respecting Indian should try
and contribute his mite for increasing the
production in the country so that at the earliest
opportunity we can say that we do not require
any assistance from any nation so far as
foodgrains are concerned.

We will have to provide improved
seeds and hybrid varicties of maize
and bajra and high-yielding paddy ana
wheat. They are giving wonderful
results and we will have to extend
the areas under them. At least in oui
irrigated areas these improved seeds,
these  quick-yielding varieties, these
high-yielding  varieties should be

grown so that as my hon. friend Shri
Dahyabhai Patel said, like Israel and
Taiwan we can also increase the per
acre yield of our crops. There is

ample scope for that. R

So far as fertilizer is concerned, without
going into the question of ideologies with
which Mr. Gupta jj obsessed and oppressed

SHRI BHUPESH GUPTA: Oppressed
also?

SHRI JAGJIVAN RAM: Let me use some
words. I say that today we require chemical
fertilizers. But at the same time I would
appeal to the nation to remember that we
should not neglect our old traditional things
like farm manure, compost and green-manure.
We do require everything. We require all
these things and a campaign will have to be
carried on that till we become self-sufficient
in the matter of fertilizers we will have-to
utilise every method which will
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add to the fertility and productivity of our
land. Apart from that, the taste and the flavour
that the grain gets from organic fertilizers can
never be had from chemical fertilizers. So
even when we become self-sufficient in the
matter of chemical fertilizers, in some
selected areas we will have to depend upon
organic fertilizers. I want to make that clear
and I want to proceed on that basis.

Knowing the poverty and the helplessness
of our peasantry, it should be the effort of any
Government to make credit available to them
at cheaper rates and by easier methods. I will
not hesitate to say that the various benefits
and facilities that have been provided for the
cultivators have not succeeded in percolating
to the small farmers. It shall be my endeavour,
of course with the cooperation of hon.
Members, and of those engaged in agriculture,
to see that the various facilities that have
already been provided to the cultivators and
the farmers are made available even to the
class of cultivators to whom outside credit is a
very difficult thing. And co-operatives should
be encouraged, genuine co-operatives. A
decision has been taken that we will provide
by a variety of methods through agricultural
banks and finance corporations credit at
reasonable rates to the farmers for
implements, for irrigation, for improved seeds
and for fertilizers.

SHRI SHANTILAL
(Rajasthan): And also in time.

KOTHARI

SHRI JAGJIVAN RAM: Of course; if it is
not in time it loses its value. So far as
irritative and dilatory processes are concerned
I will have to take up, again as my hon.
friend, Mr. Bhupesh Gupta, knows, with the
State Governments and I will take this matter
up with the Chief Ministers and the
Agricultural Ministers, with the cooperatives
'and with the Reserve Bank to see how we can
augment the credit available for this purpose.
I hape we can simplify the processes and
procedures through
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which the farmer has to pass before he gets
the credit. An element of vexatious procedure
is there. We have also to change our
conception of creditworthiness. To some
extent it has been done but it requires to be
strengthened further so that the cultivator,
even if he does not possess land, if he
cultivates somebody else's land, still gets
some credit on the basis of his labour, on the
basis of his hut or crop. We will have to
change the whole conception of creditworthi-
ness if we want to encourage agriculture in the
rural areas. No doubt our rural areas have
been neglected to a great extent during the
British period but after independence we have
turned towards the rural areas and anybody
who says that nothing has been done in the
rural areas, I will submit with great humility,
has no knowledge of the rural areas at all. A
wonderful revolution is going in the
countryside, silent and imperceptible, but of
far-reaching consequences.

SHRI BHUPESH GUPTA: Revolution
imperceptible?

SHRI JAGJIVAN RAM: Yes; you do not
possess the perception to notice that
revolution.

SHRI BHUPESH GUPTA: A revolution
has to be perceptible.

SHRI NIREN GHOSH: 1t is revolution in
the reverse gear.

SHRI JAGJIVAN RAM: Yes; that
depends upon the perception a person
possesses. A silent revolution is going on
today in our coluntry.

SHRI NIREN GHOSH: We have not got
a third eye of.

SHRI AKBAR ALI KHAN: But they
believe in a bloody revolution, that is the
whole trouble.

SHRI JAGJIVAN RAM: I do not want to
use the word 'bloody' for any person.

SHRI BHUPESH GUPTA: Not even for
the Congress Government.

SHRI JAGJIVAN RAM: Why do
] you want me to reciprocate you?
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SHRI BHUPESH GUPTA: I say 1 agree
that the word 'bloody' should not be used for
any person including the Congress
Government.

SHRI JAGJIVAN RAM: And as I have
said we will have to tackle simultanecously
various aspects. The bullocks will have to be
taken care of because for many years to come
in spite of tractors and ipower tillers we
cannot dispense with our cattle wealth. And
the bullocks and the cattle wealth will have to
be taken care of for our agriculture and for
our milk supply. Therefore the breed will
have to be improved. We will have to provide
pedigree bulls ind stud bulls in the
countryside so that the breed imporves and
milk supply increases. The fodder problem is
linked with the problem of food and we will
have to undertake a solution of the fodder
problem on a large scale.

When we think of land reclamation
naturally all these processes of conservation
and others will follow. I do not propose to go
in.o those minor details but all the same they
are very imprtant in themselves. Now long-
term plans have been evolved but I want to
say something about the immediate problem
that we are faced with. Some friend said that
we are producing 76 million tonnes out of
which 66 million tonnes will be available for
consumption and by a simple rule of
arithmetic he said that there was no further
necessity for food imports. I agree but will the
simple rule of three apply in *his case?
Naturally the cultivator who is producing
before making his produce available to the
market will not depend upon the 12 or 13 oz
that the simple rule of three will provide.
Naturally he will consume more; it is quite
obvious that in the surplus area the surplus
producer consumes more than those in the
rationed areas or in the modified rationed
areas. Therefore we cannot presume that all
this stock will be available for distribution
throughout the country on
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an equitable and equal basis and hence
the necessity of requirements having to be
met by food to ae obtained from some
source or < Well, I am not less allergic to
being imported from other coui than my
friend, Mr. Bhupesh Gupta, but I want to be a
bit realistic; Hi it is the only difference.
Bengal must have some rice; so should
Kerala. If there is a shortage of rice in the
country, if rice canno* be pied

SHRI BANKA BEHARY DAS
(Orissa): Not Bihar and U.P.; 0 y Kerala
and Bengal you have sp about, because the
Communist there?

SHRI JAGIJIVAN RAM: I v have
given the example of K (and Bengali
even if non-Con Governments were not

there also. The complexion of the Govern
does not change the requirement cl the
people and I do not think the Communists
will say that they will take only Communist
rice. Stand technology with all its achieve-
ment has not succeeded as yet in producing
Communist and non-Commu-nist rice and I
do not think it will ever be possible to do that.
So the complexion of the Government does
not make any change in the requirements of
the foodstuffs for the people of any
particular State and that -s why I said that
food should not be made 'a pawn on the
political ;chess board. I have given the
examp these  two States because they 1
€ major rice-consuming States Kerala
with the pattern of consumption that they
have, it will take some time before they can
chanr pattern of their consumption. I quite
accept that position.  But rice being in short
supply in the country it is just conceivable
that we may Dby joint agreement I do not
say that I am going to force anything upon
ony-one; how is it possible? It can only be
done by mutual consent—be able to tackle
this problem. It may be that we may have
to persuade them
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that instead of so much of rice can
it not be managed by having a less

Motion re

quantity of rice and mor, of wheat
but that is a matter for mutual ar
rangement by mutual discussion and
mutual consultation. So long as we

have this difficulty the solution ap
pears to me to be very obvious and
that is, during the period between

the harvesting of the
sowing of the kharif crop, in this
period of two to three months we
can have an intensive campaign In the
country that wherever any source of
irrigation is available, not one inch of
land should be left fallow. Some
short-term  crop  should be  raised.
There are several short-term crops in
the country which take 60 to 70 days
and in some cases even 45 days and
if in this pereod we can produce a
few hundred thousand maunds of
foodgrains, coarse or any other vari
ety, that will ease the difficult situa
tion with which we are faced. And
I will appeal to the House, to the
political leaders, social workers,
youths and students of the country to
take up a campaign for short-term
crops during this period. That 1is the
only answer which will reduce our
dependence—I am not purposely using
the word ‘eliminate'—upon foreign
countries for food. That has to be
done and it cannot be done only
through  governmental agencies.
Therefore, 1 appeal to the entire country, let
the whole nation be involved in this. During
the coming months, particularly May and
June, we have to grow, wherever water is
available, short-term food crops before the
sowing of the normal kharif crop. We have
plans for summer paddy, but in addition to
that, where water is not adequate for paddy,
other varieties like ragi, maize, chana, etc.,
which do not require so much water, can be
grown and that will add to the availability of
foodgrains in the country.

rabi crop and

Now, involved in this matter of production
are two very important questions. One is the
question of price and the other is the question
of crop insurance. So far as the question of
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crop insurance is concerned, a decision has
been taken. A bill has been drafted and we are
going to undertake the crop insurance scheme.
As far as j>rice is concerned, I have always
felt that, as in the case of other commodities,
in the case of agricultural commodities also,
in fixing their price, their cost of production
should be taken into consideration. The culti-
vator will have to be paid a reasonable return
certainly. The prices of agricultural
commodities, especially foodgrains, concern
millions and millions of people in the country.
Therefore, while fixing agricultural prices,
another aspect also will have to be kept in
view, Vviz., the incidence of the cost to the
consumer. There will have to be a mean
between the two, i.e., a reasonable return to
the producer and a reasonable cost to the
consumer. It will be my effort to have an
agricultural price policy which will be
conditioned by these two important factors. A
study of the cost pattern of important agricul-
tural commodities will have to be undertaken.
A small beginning has been made, but I want
to accelerate the pace of study of th, cost
structure of Important agricultural com-
modities. Once that is done, I think we will be
able to evolve a rational system for fixing the
prices of important agricultural commodities,
Including foodgrains. We will have, at the
same time, to strike a mean between
foodgrains and other cash crops. Though we
are deficit in foodgrains, we cannot divert all
the land available from cash crops to
foodgrains, because we have to sustain some
of our very important industries which are
based on agricultural produce. Therefore,
there also we will have to strike a mean
between the areas that will be required for
foodgrains and various cash crops on which
some of our important industries are based.
Those industries are so important that we we
can hardly afford to dispense with them.
Therefore, we will have to take care of cash
crops as well.

In the matter of pricing, we will have to
decide well in advance of the
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[Shri Jagjivan Ram.] sowing season and
we will have to assure the cultivator that this
is the price which he is going to get. I would
mention another thing “so. We will have to
fix not only the ceiling prices but in important
cases we will have to fix the floor prices also.
For whatever cause it may be, if the cultivator
is likely to be adversely affected by the
~prices falling down unreasonably, the
Government should come into the picture and
give him price-support. That should apply to
all important commodities, whether it is
cotton or whether it is wheat. Perhaps Mr.
Dahyabhai was not properly informed when
he talked of cotton, because in respect of
cotton there is a floor price as well.

SHRI BHUPESH GUPTA: Would you say
something about the procurement price of
wheat and rice?

SHRI JAGJIVAN RAM: I am coming to
that. I have not come to the procurement
aspect yet. Now, the question of procurement
is next only to production. We cannot
presume that all the States are going to
become self-sufficient in the matter of food
requirements. That will not be realistic. With
the pattern of agriculture that we have, with
the type of soil that we have in various parts
of the country, some are suitable for cash
crops and others are suitable for food crops,
but the country will have to be taken as a
whole. And, therefore, I say that at every
stage, on every important matter, the whole
nation will have to be involved. We will have
to arouse public consciousness to the fact that
if there are certain surplus States, it does not
mean that the residents of those States will be
very well fed while the residents of other
States will be starving. We will have to create
that public consciousness and I agree with Dr.
Gadgil that for that a public campaign will be
necessary I appeal to the intelligentsia of the
country that it is their duty. Let them arouse
public consciousness. If the country is
producing a given quantity of foodgrair.3, it
should be our effort to see that it
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is distributed equitably  throughout the
country, but that cannot be done only by
governmental ~ mechanism. We have tried
various methods arid there is no doubt that
it has found very difficult to assess thi
duction in any given State. Always there is
dispute about the statistics. We will have
to think of de some independent
authority ~ which will give a forecast of the
prodi figures of the State and which be

acceptable both to the Centn the State. [ am
going to undertime the job of setting up
some ageiuy which will go into the

question of the statistics of production in va
States. Having got the forecast, ther we will
have the conscience of the trading
community so  aroused that there will be no
necessity of any procurement by  any
governmental agency, i amnot prepared to
that or venture that yet. Iam frank to the
House.  Therefore will have to resort to
some s> of procurement. I am sure
Bhupesh Gupta will appreciate it very
much. So far as the medio of procurement is
concerned, I woud leave it to the State
Government concerned. Whether it is by
a levy directly on the cultivator or whether it
is from the miller or whether it s a
combination of both, whatever be the
method the State  Govern thinks that it
will best suit the conditions of that State and
is likely to succeed there, I will not come in
the way. I would leave it entirely 1 State
Government. But I want to make it
clear that [ would like curement to be done
both in surplus and deficit States. Even
I deficit pockets, there are surplus ducers.
Any cultivator knows thst even in deficit
areas there are surplus cultivators.

SHRI BHUPESH GUPTA: question I
want to ask him in this connection.

SHRI JAGJIVAN RAM: [ so reasons
why procurement should not be made from
surplus cultivators.
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Now, so far as the mechanism of procurement
is concerned, I welcome this venture that is
going to be undertaken in Bengal. Without
any governmental agency, by arousing the
conscience of th, people ,,d the cultivators if
the leaders of public opinion can induce them
to sell their surplus stock at reasonable prices,
it will be a very good thing.

SHRI BHUPESH GUPTA; You know
about the prices. You know from the note I
have given you what the Bengal Government
has told you, that prices should be raised, and
that is not possible unless you financially
accommodate them. It is very very essential.

SHRI JAGJIVAN RAM: I have that we
should give a reasonable price to the
cultivators, and that should be determined. If
we feel that at that price it will be beyond the
reach of the average consumer, the qustion of
subsidising that will have to b, considered.
There are various mechanisms.

SHRI BHUPESH GUPTA: The Bengal
Government has said that the consumer price
will not rise.

SHRI JAGJIVAN RAM: It will have to
subsidise. Wherefrom that amount of subsidy|
will come is another matter. As I have said, so
far as the consumer is concerned, he will have

[ 6 APR. 1967 ]

to be taken care of so that the prices, after
paying to the cultivator, do not become quite
beyond the reach of the average consumer.
That will have to be taken care of. So the
procurement question I leave entirely to the
State Government. I leave it to them to devise
suitable methods.

AN HON. MEMBER:
subsidised throughout.

It cannot be

SHRI JAGJIVAN RAM: That will be for
the State Government to consider. In that
case, naturally they
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will have to make them pay a certain price
which will give a reasonable return to the
cultivator and then they will have to find a
solution

Having procured it, either by procurement
internally or for the period we are in difficulty,
by import,  the question of distribution arises.
There are various systems: statutory rationing,
modified rationing, fair  price shops, etc.
We will have to see that during the process of
procurement and  distribution losses and
wastages are avoided as far as possible and
they are reduced to the ~ minimum. That has to
be done, whether they are wastages and losses
in the pipeline or in storage places or in the
fair price shops or in the ration shops by means
which are not very  desirable means. All
these things will have to be tightened up and
loopholes will have to be plugged. 1 do not
mean to say that there are no wastages in
storage. [ will not claim that there is no
leakage from the pipelines  or even from the
shops. But they will have to be plugged. I will
not claim that we can totally eliminate that
Procurement has to be handled by - man, and
man continues as he is, hence a certain
clement of  wastage will be there. But it
should be the effort of those who are in
charge also by association of public men—
to see that these wastages and leakages and
losses are reduced to  the minimum.

Then there are wastages and losses and
deteriorations even before they come to the
storage. With the process of harvesting and
the process of threshing as we have, any
cultivator knows that there ar, losses, and
various methods will have to be devised by
which we can eliminate or reduce'the losses at
the time of harvesting, threshing, storage with
the cultivator and storage with the traders.

The Food Corporationis  just a
begining of the food trade coming to
I the public sector. Somebody has
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LShri Jagjivan Ram.] claimed that the
amount of procurement by the Corporation
has  not been as much as in the previous

case.
SHRI BHUPESH GUPTA:
much below.

Very

SHRI JAGJIVAN RAM: Perhaps 1 would
like to inform the House that the Food
Corporation function, if a State Government
gives the authority as the agent of the State
Government and under the authority and
power delegated to them by the State Gov-
ernment they procure on behalf of the State
Goverment for the State Government, and the
stock procured is at the disposal of the State
Government. It can be placed at the disposal
of the Central Government only when the
State Government so indicates. The Food
Corporation is not supreme in the matter, and
in case the procurement by the Food
Corporation is less, it means that the authority
given to it was not a adequate for full play of
their capacity. But the Food Corporation is a
good beginning, and it has been a very en-
couraging beginning. They have not only
procured, they have also made purchases in
the open market in competition with others,
and from the little that I have tried to see the
functioning of the Corporation [ can
reasonably assure the House that the
beginning is quite a good beginning. We are
on the way to expandng the public sector in
the wholesale procurement of food.

Bihar and U.P. have been very severely
affected by drought.

SHRI BHUPESH GUPTA; Why do you
not declare them as famine area?

SHRI JAGJIVAN RAM: I do not believe
only in slogans. I believe in action, in
execution.

SHRI BHUPESH GUPTA: Very good.

[ RATYA SABHA ]
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SHRI G. MURAHARI: (Uttar Pradesh ):
You are unable to execute. That is why you
do not believe in that.

SHRI BHUPESH GUPTA: T:> declare
them as famine area is not slogan. Certain,
responsibility devolves on the Government to
handle a particular tyay. You come under
certain statutory obligation.

SHRI JAGJIVAN RAM: If Mr. Bhupesh
Gupta thinks he has enlightened me on that
point. I will give him the satisfaction of thai
Bihar and the eastern part of U.P. are passing
through difficult conditions.

SHRI BHUPESH GUPTA: Seven crores.

SHRI JAGJIVAN RAM: Crops having
failed, both karif and rabi, sub-soil water level
having receded, the problems not only of food
bu water and fodder have arisen, and i should
be the endeavour of all concerned to meet the
situation to the best of their ability. We are
doing that, W, are arranging to send as many
rigs as possible for deepening wells, for
digging new wells, for having tubewells. But
during this short period it may not be possible
to dig all the requsite number of wells, so ar-
rangements for transporting water in certain
difficult areas will have to be undertaken and
plans for this have been made. The problem
today in Bihar and eastern U.P. is, in the
drought affected areas, to put some
purchasing power in the hands of the people
there. 1 attach the greatest importance to
that—put some money in their hands and they
will find something to eat.

SHRI BHUPESH GUPTA: Find em-
ployment for them.

SHRI JAGJIVAN RAM: Therefore I have
repeatedly told the Bihar Government, the
previous Government and the present
Government, to go in on a large scale for hard
manual work and light manual work both.
Only hard manual work is not going
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to meet the situation, because we can not
forget the social conditions  as they exist
today; there are communities in our
society who will not go to engage themselves
in hard manual work; therefore some light
work will have to be provided for them
Also we have some communities  in Bihar
for whom something will have to be provided
in their homes so that they can' earn
something. I  have read in the newspapers
about alleged starvation deaths. It has been
said that they had no employment and
consequently they had no  money. Very
few complained that there was no foodgrain
though there is need of augmenting food
supply in those areas. The real
difficulty is about putting some purchasing
power into the hands of those people and
then they will find smething to eat. It
may be that if it is available at the fair price
shops, the price will ~ be cheaper. If it is
not available at the fair price shops, if there is
no food-grain there, some eatable may
be available, like the banana or it may he
potato, it may 'be sweet potato, some edible
which will be available. But the real
difficulty today is that wunless tome
purchasing power is  put into the hands of
the people in that area, their difficulty may
not be met. It can be met in two or three
ways— cither by giving them hard  manual
work or by giving them light manual work or
by giving—loan on a large scale, to the
people in the affected areas depending
upo, the  holding that they possess or as |
have indicated earlier, revising the definition
of credit-worthiness. And once that is
done, I think we can avoid the possibility of
starvation deaths. ~ But the problem that has
arisen in Bihar and Eastern U.P's colossal
problem, they today stand in need of help
and assis-rance from the whole nation, not
oniy from the Government but from the
social and non-official agencies. I want
to pay a tribute to the various social service
organisations  engaged in rendering relief
and succour to the drought-affected people of
Bihar and Eastern U.P. They are doing
praise-

[ 6 APR. 1967 ]

Food Situation 2662

worthy work but the field for service in those
areay i unlimited And I want to take this
opportunity to appeal to my countrymen to
contribute very liberally for the suffering hu-
manity of the drought-affect areas of UP and
Bihar?

Madam, I have taken enough time of the
House, As I have said in the beginning, I do
not propose to meet every point that has been
raised. I just wanted to cover the broad
aspects of the food question and the agricul-
tural question. So far as the statistics and
allotments of funds are concerned, they are
available in the various publications and
reports.

Again, I will emphasise—today we are faced
with a difficult  problem. The droughts
have been unprecedented because of
two  successive years of monsoon failures.
We require foodgrains. ~ We have to supply
to the deficit areas. And unless the surplus
areas come to our assistance, our
difficulties will increase. You will have to
import food because the people of the deficit

areas will have to be looked after by the
joint endeavour of the Centre and the
States. I will emphasise and repeat— whether

they are the Congress Governments or the
non-Congress Governments, in a matter like
this the situation will be met only by the
joint efforts of all concerned; only then we
can meet the situation. And therefore,
especially  about these short-term crops, I
will again appeal, that this is the only solution
for the present year.  Let all of us lead a very
intensive campaign about these short-term
Crops.

Madam, I will again express my thanks to
the Members of the House who have said
kind words about me. who have given me
words of encouragement. When I took over
this portfolio, I approached it in a prayerful
modified. With all the achievements of
science and technology, agriculturists have
for many years to come to depend upon the
forces of nature. With all its advance, I doubt,
Madam,
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[Shri Jagjiva, Ram.] whether science any
day will be able to untravel the mystery of
nature and control the forces of nature. So, I
say that howsoever bold a person may be
howsoever able he may be, unless he has the
grace of god, he will not be able to solve the
problem. 1 have to approach this problem with
a prayer, and I require the help assistance, co-
operation and good will of everybody.

Ours is a democratic and a party
Government. The appointments of Ministers
here are not made through the Public Service
Commission. The appointments will naturally
have to be on a political basis and I can not
claim that I am not , political person. I am
here not through the Public Service
Commission. I hold a political appointment
and I do not want to make a secret of it.
Minister is a political entity and his is a
political appointment.

SHRI BHUPESH GUPTA: Only he

should not be an American .

SHRI JAGJIVAN RAM: The appointment
is a political appointment. (Interruptions). He
should be a realist and a practical man; he
should be a competent combination of a poli-
tician and an administrator.

SHRI BHUPESH GUPTA: Minus American|
influence.

SHRI JAGJIVAN RAM: And he should be
a patriot looking to the interest of the country.

W. have to look to the requirements of the
people and in that, I seek the co-operation of

[ RAJYA SABHA ]

everybody. To whatever party or to whatever
political ideology he belongs, I shall make an
appeal to him—do not treat food as a party
question. Do not want to exploit the misery
and hunger of the people for advancing your
political purpose. That will be debasing

SHRI BHUPESH GUPTA: Yo, are
spoiling your good speech. Do not
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say all this. You have said all this before the
election. Nobody is interested in exploitation.

SHRI JAGJIVAN RAM: Therefore I say,
do not make food a political question, do not
try to exploit th« misery and hunge, of the
people for advancing the political causes of
certain parties and individuals. Treat it as a
national problem.

Therefore 1 appeal for help and co-
operation from everybody, from every social
worker, from every youth of the country, to
face thil crisis. Therefore, I have said that I
welcome suggestions; I welcome criticisms
from informed circles and even from
uninformed circles. Whatever will help me in
evolving any method which will meet the
situation will always be welcome.

Madam, I again express my thankfulness to
the Members of the House for making useful
suggestions and for saying encouraging words
to me.
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SHRI BHUPESH GUPTA: Madam, may I
ask.

THE DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, you have spoken at length
and made all points in the speech delivered
by you.

(to Shri Jagfivan Ram), Have you
anything to say about Mr. Bhandari's other
point?

ST wOAIET T ;. J9 A7 F27 fF
A Arfq wex wfaai & faase fatt
F FT g FEAT AT I faaor
FT JGT TEAT FT AT AT 07 QAT
UAT WIF F{ G957 WZIET B FAAT
=rfew |

THE DEPUTY CHAIRMAN: Now, I shall
put the amendment to vote.

SHRI BANKA BEHARY DAS: That is a
non-controversial amendment.

THE DEPUTY CHAIRMAN: Are you
withdrawing it or pressing it?

SHRI BANKA BEHARY DAS: I am not
withdrawing it.

THE DEPUTY CHAIRMAN: Then I will
put it to vote.

The question is:

"That at the end of the motion the
following be added, namely.—

'and having considered the same this
House is of opinion that the following
steps should be taken immediately in
consultation with the State Government:

(a) fair price shops should be
opened in all the scarcity and famine
affected areas to make available
foodgrains at a fair price;

(b) the Centre should take
responsibility  for supplying
foodgrains to the deficit States i
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by pooling all their resources from all
quarters;

(c) the States where rationing is
obtaining should be assisted so that the
States can meet the demand of those
areas;

(d) liberal assistance, both financial
and otherwise, should be given to worst-
hit States like Bihar and Uttar Pradesh so
that they can carry on all relief opera-
tions including the opening up of
avenues of employment through relief
works and also can feed the children of
affected areas;

(e) special attention should be given
to the existing agro-based industries to
run, to keep up the employment potential
during these hard days of scarcity;

(f) to make the country self-
sufficient and free it from dependence
on other countries for food, the Fourth
Plan should be reshaped giving top
priority to irrigation, which is the only
remedy against the vagaries of monsoon;

(g) greater attention should be given
to high-yielding varieties of paddy,
wheat and maize consistent with the soil
and climatic condition of different
regions;

(h)  subsidized fertilisers  and
pesticides should be provided to the
agriculturists until the country has turned
the corner in the matter of food
production;

(1) land reforms including fixing of
ceiling and security to the actual tiller,
should be immediately implemented
everywhere;

(j) land revenue should be" abolished
and be replaced by agricultural income-tax
on the same principle as in general
income-tax, for the purpose of giving in-
centive to the agriculturists;

(k) crop insurance  measures
particularly in foodgrains should be
undertaker, without further delay;
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to a matter

[The Deputy Chairman.]

(1) food policy regarding food zones,
procurement and remunerative price to
the agriculturists should be annually
announced long before actual harvesting
starts, to give the agriculturists a sense of
security and confidence.

(m) strong action should be taken
against hoarers of food-grains;

(n) the foodgrains trade of the country
should be nationalised forthwith to free
the consumer and producer from the
tentacles of traders;

(o) pricing policy should be so
regulated that a balance is struck
between the demands of the agri-
culturists for a higher remunerative price
and also the purchasing power of the
consumer;

(p) subsidised shops should be opened
for suppressed sections of the society
and alsa for fixed income grou\ps such as
industrial labour and poor Government
servants;

(q) a phased programme for slashing
down import of food-grains should be
prepared and all steps be taken to adhere
to it;

(r) the agricultural administrative
machinery should be overhauled so that
specific responsibility for production is
allotted to the officers and their
efficiency and promotion be judged on
their performance;

(s) agricultural education should be
reoriented to make it more purposeful
and relevant to the actual field.""

The motion was negatived.

THE DEPUTY CHAIRMAN: We go on to
the next item, the Callinu Attention Notice.
Mr. Niren Ghosh.

[RAJYASABHA]

of urgent public 2668
importance
CALLING ATTENTION TO A

MATTER OF URGENT PUBLIC
IMPORTANCE

REPORTED ANNOUNCEMENT BY U. K
GOVERNMENT TO SET UP MILITARY
BASES IN THE .INDIAN OCEANIN CoO-
OPERATION WITH THE UNITED STATES

SHRI NIREN GHOSH (West Bengal): Sir,
I beg to call the attention of the Minister of
External  Affairs to  the  reported
announcement by the U.K. Government of its
decision to set up military bases in the Indian
Ocean in Co-operation with the Government
of the U.S.A.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI M. C. CHAGLA): Sir, this
subject was discussed in the Rajya Sabha on
November 18 and in the Lok Sabha on
November 23, 1965. The Deputy Minister
made a statement in the Rajya Sabha while
the then Foreign Minister made a statement in
the Lok Sabha. We stand by the attitude taken
by the Government of India on this question
in those statements.

With reference to recent report on this question
Government have made further

enquiries.
According to the British what is being
done now is nothing more than what was

contemplated before. According to them
there is no idea of setting up military bases or
stationing of foreign troops on these islands.
They claim that the present proposal is no
different from their previous proposal and the
idea is to give only transit,  staging and re-
fuelling facilities to British and American
military planes going to the Far East.  They
further claim that this is necessary in view of
British commitments to Malaysia, Australia
and Hong Kong and American commitments
in the Fa, East. What the British Government
are proposing to do now is to negotiate the
purchase of three privately owned islands
viz., Farquahar, Desreches and Aldabra in

the  Seychelles group and the Chagos
Archipalago which belonged to Mauritius
for the provision of transit and refuelling-

cum-communi-cation facilities.




